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SHORT DURATION DISCUSSION 

The Dastardly Attack by Terrorists on Civilians and Army Personnel and 

their Family Memebrs in Jammu and Kashmir on 14
th

 May, 2002 

SHRI PRANAB MUKHERJEE (West Bengal): Mr. Vice-Chairman, 
Sir, thank you for giving me this opportunity for raising a discussion under 
rule 176 on the dastardly attack by terrorists on civilians and army personnel 
in Jammu and Kashmir on the 14th May, 2002, leading to the killing of a large 
number of persons including women and children, its implications and the 
response of the Government thereto. Words are not enough to condemn this 
barbarism, this heinous crime. The anguish and the sense of outrage felt across 
the length and breadth of the country cannot be expressed in languages. Sir, 
the purpose of raising this discussion is not to score some debating points here 
and there, but to reflect our collective anguish and outrage, and to facilitate the 
Government to formulate its views, formulate its actions, after hearing the 
views of the representatives of the people, representing the cross-section of 
this country. Sir, on the 14"1 of May. in the evening, the hon. Home Minister 
expressed his sadness while informing the House about this attack. This latest 
attack by the terrorists raises certain questions, and we shall have to respond 
collectively to those questions. This is not the first; rather, this is the latest in 
the series of these types of acts, and it is part of the proxy war that has been 
going on, in the name of terrorist activities, in the State of Jammu and 
Kashmir. It is really unprecedented because of its depth and magnitude. 

Sir, coming to seizures, I will give you just one figure about the arms 
and ammunition seized over a period of ten years, from May, 1990 to April, 
2000. 33,763 weapons of various calibre, three million rounds of ammunition, 
1,22,332 explosive devices, and a large volume of other war materials were 
seized. That is the magnitude of the attack, and that is the depth of the attack, 
that is taking place. It is a cold reality that Pakistan considers that its dream of 
Two-Nation Theory' remains unrealised unless they are in a position to annex 
Kashmir.   To pursue that line, they launched 
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regular wars on three occasions, and the fourth one was the intrusion in 
Kargil. These facts are known to all of us. I am not going to narrate the 
history. The moot point with which we are confronted today is, how we are 
going to respond. Is the global alliance that has been formed after the 
September 11 attack on the World Trade Centre in USA, and that has led to 
the destruction of the Taliban regime in Afghanistan, going to take note of 
our concerns, and is this alliance going to help us in our battle against 
terrorism? We were encouraged when we were told by the Leader of the 
House, and the Minister in charge of External Affairs, Shri Jaswant Singh, on 
the floor of this very House, that we will be a beneficiary; the Taliban regime 
in Afghanistan has done nothing else but manufacture terrorism, and 
terrorism alone; if that factory manufacturing terrorism, of which we have 
been the victims, is being destroyed, we are going to be a beneficiary. But it 
is a hard fact now that we have not been a beneficiary. The ground reality is 
that there is a categorisation of terrorist activities. There are some acts for 
which global action is called for; there are some other terrorist activities 
which do not attract that type of attention! This is the hard reality now. 
Otherwise, how does one justify that you are fighting terrorism by co-opting a 
country which has accepted terrorism as a State policy? How do you expect 
that that alliance is going to take note of our concerns? I am afraid, we are 
expecting too much. Perhaps, a time has come when we shall have to 
recognise the fact that this is a battle which we shall have to fight on our own. 
How can we fight this battle? Various formulations and ideas are floated. First 
of all, the Government of the day has to make a hard assessment on the basis 
of the facts and information available to them. Nobody else can do it; the 
Government, the Government of the day alone can do it, because our 
information is limited; our assessment may not be perfect. We need not 
necessarily react like knee-jerk reaction; we need not necessarily react only in 
words which, Mr. Vice-Chairman, Sir, are unfortunately happening. 

On 14th of December, after the attack on Parliament House itself, it 
was decided by the entire political establishment of this country that we must 
convey a message, the "message should be clear and loud that democratic 
institutions in this country are most important, political establishment of this 
country, irrespective of their individual creed, faith and belief are united, in 
conveying this message in clear and loud terms, that we refuse to succumb to 
the pressure and bullying tactics of terrorist activities. Next day, the 
Parliament met; next day, our resolve to fight against terrorism was 
pronounced clearly and loudly. Six months have passed! How did we 
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translate that resolve into action? This is the question which we shall have to 
answer it. If we expect, Mr. Vice-Chairman, Sir, that somebody else will fight 
our battle, I am afraid, we are sadly mistaken. Yes, we may draw some 
comfort from expressing sympathy and concern from some high-ups of our 
friendly countries. 

Sir, I was just going through an interview given by the visiting U.S. 
Assistant Secretary to the State Department, where it has been described that 
Parvez Musharraf was still the blue-eyed boy of the Bush Administration, and 
Washington would do nothing to embarrass Pakistan President, at least, for 
now. I don't mind who is a blue-eyed boy or if somebody wants to be a blue-
eyed girl, I have no concern with that. But our position, the position that the 
Government has taken, is that it is state-sponsored terrorism, terrorism aided 
and abetted by Pakistan. Pakistan has adopted terrorism as a State policy. 
Therefore, how do you expect, if you have any expectation at all, that in this 
matter, the global alliance, led by the United States of America is going to 
help us? Whatever be the perception of the Government, but the 
developments of the last six months have clearly demonstrated that it did not 
have any impact at all on policy makers of Pakistan. If there was a statement 
of President Musharraf on 12th of January, it was diluted1 by 5th of February. 
But, we did not prepare ourselves. I do understand, I do appreciate that if the 
suicide squad decides to hit, decides to strike, that cannot be prevented. But 
that can be retaliated. This was amply demonstrated here itself. Thanks to our 
security forces, taking the risk of their lives, in less than an hour, they could 
confront all the terrorists, got them killed. But what we heard from the 
description of this incident, that these three terrorists killed the passengers at 
the bus; thereafter, they were shot at by some security forces; then they 
entered into that campus. We are not prepared enough to handle them in one 
hour or one-and-a-half hour, and they could cause massacre. Where are we 
lacking? 

We are told that we require a stringent legislative backing. We may 
like it, we may not like it. But the stringent legislative measure is with you, 
first in the form of POTO, then, in the form of POTA. For six months there 
has been a massive mobilisation of the Armed Forces on the border. They are 
kept on alert, not for one week or two weeks, but for six months. Despite that, 
these things are happening and if our response is confined only to rhetorics, I 
don't know how we are going to tackle the problem. 
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Therefore, Mr. Vice-Chairman, Sir, I would like to know from the 
Government on this. Of course, nobody is expecting that they would divulge 
their detailed action plan or detailed strategy. Certain things have to be done 
by the Government and by the Government alone. But we would like to know 
whether you have been able to come to a definitive conclusion as to what 
type of action you are going to have. This is for you to decide. But it must not 
be instant knee-jerk reaction, it must be an integrated approach; whatever be 
the provocation, we should not lose our cool. We should take action and take 
such action which we can follow, which need not be withdrawn. Let us not 
resort to high-sounding rhetoric. 

"Time has overrun", *aar yaa paar ladaayi', "hot pursuit" are the 
phrases which are being used and used from various sources. What is the fun 
of using these phrases? If something has to be done, it has to be done. How is 
it that there are so many spokespersons of the Government? Even on this 
occasion, why couldn't the Government speak in one voice? I understand 
compulsions of the coalition politics. But that can't compromise with the need 
of governance, and governance on this issue when most of the political 
establishment is prepared to cooperate with you in fighting against terrorism. 

We would surely like to know what type of diplomatic offensive we 
have taken. I don't consider that we have reached the dead end of our 
diplomatic initiative. Even after the 13th December incident, we received 
some success in isolating Pakistan. We may like it, we may not like it. But to 
a considerable extent, that initiative has been lost because of certain domestic 
incidents. I am not going into that. But this is the hard core fact and we can't 
simply keep it under the carpet. 

I don't know whether it is correct. It is for the Government of the day 
to explain. But what appears to be a comment of the Sri Lankan President, in 
regard to Kashmir, if it is a fact, that means, we are not in a position to 
convince even our closest neighbour. And, this is where I do feel ^diplomatic 
offensive and diplomatic initiative are needed. What is happening in Kashmir 
is just not an indigenous insurgency. It is just not merely the reflection of a 
section of people to have the right of self-determination. We were confronted 
with the problem of indigenous insurgencies in different parts of the country. 
The problem of Nagaland is still going on. We have the problem of the Mizos. 
Therefore, we are not unaccustomed to that. But the nature and magnitude of 
the militant activities that are taking place in Jammu and Kashmir, which has 
been described by you as 'Nothing short 
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of a proxy war; Nothing short of a clandestine war', are different. If it is a 
proxy war, if it is a clandestine war, how are we going to respond to that? If 
our response is limited only to expressing our divergent views on this -and 
even from the Government -- I am afraid, it is not going to help us. Because, 
what appears to me is that the destruction of Taliban regime has not helped 
us, or, has not provided any relief to us, so far as terrorist attacks from the 
other side of the border is concerned. Sir, international community has not put 
enough pressure on Pakistan -- this is the ground reality; we shall have to 
recognise it -- to dissuade from supporting terrorist outfits. And, at the same 
time, there are certain lacunae in our own internal arrangements. I was really 
amazed to read in the newspapers. Within a very short time, we could identify 
the militants and even their places of original residence. We are very often 
told that through intercepts, we get the ideas of how Pakistan is sabotaging. 
But, if we get that information, cannot we beef up our intelligence separators 
so that we' can keep our people on alert? And, if it can happen in a State 
where, almost for the last six months, our security forces are on a high alert 
and a massive mobilisation has taken place at a tremendous financial costs, 
despite that, It could take place, then does it not speak that somewhere, some 
gap is there, and that gap is to be bridged. It is not a question of finding fault 
with each other. But, surely, we shall have to look into ourselves. Those gaps 
must be bridged. Because this is a battle, as I feel, we shall have to fight. 
Nobody is going to help us in resolving this crisis. Yes. We had a decisive 
battle in 1971 and, after that, there was peace for some time. Because, now, it 
is a well-established fact that this type of policies would continue and we 
shall have to live%with it. That does not necessarily mean that we should 
create some sort of hysteria, by using such phrases, which would just disturb 
the atmosphere. Our policies should be matured. Our responses should be 
cool and calculated. But, at the same time, it must be decisive. It is not 
possible for anybody else, other than the Government, because they are in 
possession of facts; they are in a position to make a hard assessment of the 
situation prevailing on the ground. But do not create any nuisance. Do not 
create an atmosphere where talks are more important, as it appears, than real 
action. Therefore, Mr. Vice-Chairman, Sir, I would like to submit to the 
Government that please do consider it. It is also a part of our duty, how do we 
manage our own affairs within the domestic arena. You have -- whatever you 
wanted -- legislative measures. If you think more security forces are to be 
added, by all means, do that. Very recently, the Committee on Home Affairs, 
of which I happen to be the 
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Chairman, approved all the demands of the Ministry of Home Affairs. Just 
the other day, we discussed the modernisation of police forces, beefing up of 
intelligence, etc. But, sometimes, it is really puzzling us. We were told in 
2000 -- when 58 battalion of Armed Forces were withdrawn during the 
Kargil War -- that there were some gaps through which infiltration and 
exfiltration were taking place. Even after two years -- when we were 
examining the Demand for Grants for this year -- we found that shortage of 
forces is still there. If we have not been able to bridge this gap in these areas, 
in these sectors so far, then, when would we be able to do it? These are 
matters that are to be dealt with urgently. When you know that our enemies, 
our hostile neighbours, are leaving no stone unturned; still you allow things 
to go on; we simply respond and react, by talking of fighting a war saying: 'it 
is'the time for action', etc. These type of phraseologies are used, and, 
thereafter, we just keep quiet. I am afraid, we are not doing justice. 
Governance is your primary responsibility. You had accepted it. When you 
have the mandate -- whatever be the nature of the mandate --you cannot 
abdicate this responsibility. While discharging this responsibility, your 
reaction cannot be knee-jerk; your voice cannot be divided. You will have to 
speak in a unified voice; however strenuous it may be, whatever problems 
you may have. But I am sorry, Mr. Vice-Chairman, Sir and I would like to 
convey my sadness even people who are in very responsible positions are 
publicly airing their views and saying that these are their personal views. If 
senior persons in the Government air views which are contrary to the 
Government polices, and claim that these are their personal views, how can 
the collective responsibility of the Cabinet system can be ensured. Please 
answer that question. Yes, personal views can be debated in the Cabinet. 
Nobody is going to object to that. But can they be aired on the television, can 
they be aired on the radio, can they be aired in newspapers, simply because it 
is a coalition Government? The Armed Forces have never been brought into 
politics, and I would not like to make any comment on it because I 
remember, when I was a student - Dr.Karan Singh may remember it because 
he was then the sadar-e-riyasat in Kashmir -- sometime in 1948, in the 
Provisional Parliament, some military officers were criticised. Sardar Patel 
was alive then. He immediately objected to that. And the hon. Member 
withdrew his comment. And the whole approaeh was that the Armed Forces 
should never be brought within the purview of political debate and 
discussions; and we would like to strictly adhere to it. But, at the same time, 
it will have to be kept in view that their views should not be openly 
articulated, because in that case, it creates 
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problems. This is a matter on which, the Government should speak on their 
behalf; they have to formulate their policy that has to be implemented by the 
Armed Forces as and when they find it necessary. 

I would like to make my observation on one last point, Mr. Vice 
Chairman, Sir, and, then, I will conclude, because some of my colleagues will 
be speaking. As I suggested, our responses should be cool, based on facts, and 
after taking all factors into account. 

But, most respectfully, I would like to submit that when you pursue 
a particular line of action, please don't retrace, and I don't mind for using this 
expression under any pressure. Whatever you consider necessary, in the larger 
interest of the country, by taking all factors into account, can be done. I would 
like to emphasize that please take all factors into account before ycu proceed, 
and, please apply restraint as far as possible, especially, those who are in the 
Government, even the Members of the ruling party, simply because they are 
not in the Government that does not mean that they can say anything and 
everything. Restraint is absolutely called for. 

I started by saying that the whole objective of raising this discussion 
is not to score any debating point, because there is nothing to s^ore, 
everything is,open; everything is known to everyone. And we are to live with 
this problem, therefore, it is, we, who have to deal with this problem. And if 
we can convey, not only our collective indignation; our collective 
disapproval, but, at the same time, our calculated bold response to tackle the 
situation, I think, the purpose of the debate would be served. We shall have to 
keep in mind only one point that the geo-political situation has changed; It has 
changed, substantially, because both countries are nuclear weapon countries. 
Both the countrias are in possession of nuclear weapons. And the information 
which is coming, of course, through newspaper sources, is not very 
encouraging. Some people suggested that war is the only solution; they might 
feel like that. Somebody may feel very strongly about it. But, the fact remains 
that we fought three wars: 1948, 1961 and 1971, but, still, the problem 
remains. Some may feel that diplomacy has come to an end; that it is the 
dead-end of a tunnel. Do you have any other mechanism through which you 
can engage others in a dialogue and talks? Do you have any other 
instrumentality? Is it not necessary, on our part, to plead our case, not on the 
floor of the Indian Parliament, but in international forums on the perceptions, 
they are having. 
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Problems of Kashmir are not arising because of aspirations of the local 
people for having some sort of self-determination, that may be an issue — 
demand for autonomy -- may be an issue. But there are larger issues which 
are overshadowing, like cross-border terrorism, aided and abetted, proxy-
war, clandestinely launched by a country which has adopted terrorism as a 
State policy. 

Mr. Vice-Chairman, Sir, I do feel that exposure of this is utmost 
needed, and that is the task which my dear colleague and Leader of the 
House, Shri Jaswant Singh, is to undertake, because it is the responsibility of 
the Ministry of External Affairs. With these words, I thank you for giving me 
this opportunity of raising this discussion. 

THE VJCE-CHAIRMAN (SHRI RAMA SHANKER KAUSHIK): 

Shri Lai Jan S.M. Basha.   He is not present.  Shri Nilotpal Basu. 

SHRI NILOTPAL BASU (West Bengal): Mr. Vice-Chairman, Sir. 
at the outset, I would like to express, in the most unequivocal terms, 
condemnation of what happened on the morning of 14th May. The spectacle 
of small children of school knapsacks will never be lifted again, it will 
continue to haunt this nation. Condemnable as they are, what makes it more 
painful to the nation, as a whole, is the fact that the victims were our own 
brave soldiers, who, at that point of time were engaged in safeguarding the 
borders of this country. Therefore, this debate, today, provides us a historic 
opportunity to express the collective anguish of the nation, to articulate the 
collective will and resolve of the nation. And, we hope that this tragedy, and 
these dastardly killings will be responded to unitedly by the nation. Having 
said so, we must try and understand that what we are confronted with, what 
challenges face the nation, it is not necessary for us to go into the long and 
protracted history of terrorism which is aided and abetted by our neighbours 
from across the border. But the events of the last ten months or so, have seen 
major attacks which are aimed at the very institution, which empowers us to 
deal with our neighbour with a greater sense of supremacy, our democratic 
system. We have seen the attack on the Jammu and Kashmir Assembly, we 
have seen the attack on this very building on the 13th of December, and we 
have seen the attack on the American Centre in Kolkata. It is in that context 
that we discussed and decided how to evolve a strategy, to face a situation 
like this. I agree completely with Shri Pranab Mukherjee that if we are alert 
enough, as reports suggest, to find out within hours of the incident, the real 
identity of the perpetrators of the crime, there should not be any problem, 
whatsoever, 
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for the Government and our agencies to marshall monumental evidence to 
buttress our case, to prove in front of the whole world that how cross-border 
terrorism is being aided and abetted from acorss the border. Now, the issue is, 
how do we launch that offensive? What should be our concentration? 
Unfortunately, we do not want to indulge in a war of attrition and acrimony, 
at least, in this discussion. We have different perceptions from that of the 
Government about the priorities. But we have proved -- not only our Party, 
but the entire Opposition - that whenever the question of national security 
came up, we stood by the Government. Earlier, during the month of Ramajan, 
the Government announced, what, in security parlance, what was called, 'Non-
initiation of Combat Operations." It was extended from time to time. 
Everytime when the Government came before the Parliament for its 
extension, we approved it without a hint of murmur, and, when it was finally 
withdrawn, at that point of time also, we supported it. If you look at the events 
of the last one year or more, you will find that whenever the Government had 
called the Opposition to rally behind it, to show to the whole world the unity 
of our political spectrum, we have been second to none. But, in dealing with 
the developments that have taken place on i4m May, the unity of our people 
and the political parties as a whole, and the unity of the people in Jammu and 
Kashmir, should be core of our strategy. Why do I say this? It is because, 
certain claims have be^n made in this regard by the Government through 
replies to questions in this House and in the other House, and through 
statements, which are made by the Ministers. I do not want to repeat that 
point, but often, increasingly, in different voices, it has been said. But the fact 
of the matter is that, certain weakness have remained. After the 13th December 
incident, they had gone in for mobilisation. Sir, for almost six months, there 
has been mobilisation. What have we gained out of it? I want to know 
whether this mobilisation has affected the internal security grip in the 
hinterland, because we are seeing that the activities of these militant groups 
are spreading to newer areas of Jammu & Kashmir. Earlier, these activities 
were taking place in the Valley only. Now, this incident has happened near 
Jammu town. So, what is the view of the Government in this regard? On I4lh 
May itself, in the statement that was made by the hon. Home Minister on the 
floor of the House, he said that - and, I think, very correctly -- it was not a 
coincidence that when a top U.S. official was present in our country, this 
thing had happened. 
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4.00 p.m 

This does not require the support of a Government infrastructure to 
come to this conclusion because this is a well-known pattern of the terrorists 
all over the world. To draw attention to their cause, they use high profile 
occasions to strike terror. If that simple conclusion can be drawn so easily, 
was the level of our alertness and our level of vigilance proportionate to the 
ease with which we can derive this conclusion? It is a question which has to 
be answered unless we beef up internal situation, how could we face terrorist 
attacks. I am saying this because we had a clear difference of opinion with the 
Government on the floor of this House when we were debating the aftermath 
of the 11th September attack on the World Trade Centre. The hon. External 
Affairs Minister is not here. The country heard about the global consort of 
democracy and the international coalition against war. We had expressed our 
doubts, because war against terrorism cannot be discrete. It has to be 
integrated. A country which is consistently aiding and abetting terrorism 
could possibly be a part of a global coalition against terrorism. That question 
could be raised. It was explained that bashing of the Taliban in Afghanistan 
will actually help our cause. But, what we have seen is that the former Taliban 
people were airlifted back to Pakistan. Today, the United States is present 
militarily along the Pak-Afghan border, but there is no let up in the activities 
of terrorists in Pakistan. Not only this event of the I4lh of May, but even the 
other day it happened in Pakistan, where eleven French nationals were killed. 
So, how is the US military presence in this region, which is supposedly a part 
of a fight against global terrorism, is helping in tackling the question of 
terrorism in this region? 

Last evening most of us, who watched different channels on the 
television, saw the great spectacle of Indian-US paratroops showing their 
acrobatic feat in Agra. I would definitely say in a jingoistic tone that war is 
the only option. Will they explain how these joint exercises in Agra, which 
happened for the first time on the Indian soil will help us. We have been 
told, that the next sequential event is going to take place in Alaska? The 
presence of American Army and Air Force are there at least in four bases in 
Pakistan, including the one in Jacobabad, which I am told, puts a great 
restraint on our operational manoeuvers will be factored into our response 
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this, after the 13th December as well--"BJP MPs are going to the 
Government with a demand that we should carry on 'limited strikes' on 
PoK camps".    Last 
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evening also, I heard the BJP spokesperson saying, "War is the only option". 
Can there be a 'limited war'? Mr.Vice-Chairman, Sir, we would expect a reply 
from the Government-can there be a 'limited war'? We have with us opinion 
from very eminent and respected defence experts. 'Limited attacks', 'attacks on 
PoK camps', cannot but eventually develop into a full-fledged war. How can 
we forget the fact that these are two nuclear countries? And you have the US' 
military presence. I do not understand. I totally agree with the sentiments 
expressed by Mr. Pranab Mukherjee that it has to be a cool-headed approach, 
determined, definite, but effective. 
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So, I think it is very important that we renew and redouble our 
initiative and put pressure on the international community that those 
who were priding themselves for Pakistan's inclusion in the 
international coalition against terror, have to act. They have to act 
and they have to pressurise Pakistan. And the Government will also 
have to explain.... (Interruption). 

THE MINISTER OF DISINVESTMENT AND MINISTER OF 
DEVELOPMENT OF NORTH EASTERN REGION (SHRI ARUN 
SHOURIE): If they do not? 

SHRI NILOTPAL BASU: Mr. Vice-Chairman, I think this is a new 
spectacle that Ministers from the Treasury Benches also making running 
commentaries. I have no problems with that. If they do not, at least, then, give 
us an explanation for what happened in Agra yesterday. (Interruptions). 

SHRI DIPANKAR MUKHERJEE (West Bengal) You had a joint 
exercise with them in Agra. You asked them to come to help them in 
Afghanistan. You should have thought. You said, "Come here, come here, we 
will help you". (Interruptions). He is a Minister. He has a personal capacity 
also. 

SHRI NILOTPAL BASU: Sir, the final point that I would like to 
make is this. I was in Srinagar over the last week-end. My experience is, there 
is a subtle change in the political situation in Jammu and Kashmir. Among 
certain forces, which were with the Hizb-ul-Mujahideen, among different 
political forces which do not subscribe to a united India an^ Jammu and 
Kashmir as an integral part of India, there is a rift. They have some 
differences.   This gives us an opportunity to renew the process of dialogue 
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within Kashmir itself. The 'autonomy resolution' was rejected out of hand. But 
the political process has to start because the unity of the people of Jammu and 
Kashmir, their engagement in the political mainstream of this country, has to 
be a major objective in our response. Whatsoever we may say, unless we can 
win the hearts and minds of the people of Jammu and Kashmir, unless we can 
rally them behind the Government and the people of this country, no response 
can be appropriate to the killings of the 14th of May. 

Sir, finally, I would reiterate the point that at times of a national 
crisis, on the question of national security, we will be second to none. 
Whenever the Government feels that they need to take us into their 
confidence, we will support them, but whatever will be done by the 
Government has to factor in all these issues so that our response can be truly a 
national one.  Thank you, Sir. 
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SHRI B.P. APTE (Maharashtra): Sir, I am very happy to take part in 
this discussion raised by Shri Pranab Mukherjee regarding the dastardly attack 
on the civilians as well as the military personnel on 14th May. I find great 
symbolism in this discussion because this discussion signifies the battle of the 
civilized world with the barbaric terrorism of a few. As a matter of fact, this 
terrorism is an anti-civilisation war which is making it more symbolic by 
attacking the Jammu and Kashmir Assembly, the Indian Parliament and then 
the military personnel time and again. I find that this is a vibrant democracy 
which is responding to the challenge by demonstrating, firstly,, the solidarity 
of the people represented by us, and secondly, by the resolve of the 
Government to meet the challenge. Sir, Kaluchak became Kaal-incarnate to 
those who suffered at the hands of the Fidayeens who came here to kill and 
die. Those people who send these Fidayeens to this country have scant respect 
for humanity is apparent because those who come here to kill know that they 
are going to die here only and they meet that fate. But at what cost? The 
human cost is something which they do not comprehend which makes us 
sadder and sadder. If war is, many a time, described as politics by other 
means, the terrorism which we are facing is, in a way war, by other means. 
Sometimes, it is called a proxy war. America, on many occasions, guides the 
world discourse, and, therefore, we are told that some wars are of high 
intensity and some wars are of low intensity and the Americans are not in a 
position to place this war in their categorisation. But this is a war, which is our 
experience. America has formed a coalition against terrorism after nm 
September. But we were already at war. The statistics have come before the 
House probably during this Session only. During the last few years we have 
spent Rs. 45,000 crores; we have lost 60,000 civilians; we have lost 8,000 
security personnel and 48,000 kilogram of RDX have been seized. All these 
statistics are there on the record of this House. But this war is costing us like 
anything. We are appalled when we see that the war. is being waged by those 
who claim to be partners in the world coalition against terrorism. I do not 
know whether you call this a paradox or an irony. Can we call this a classic 
case of 'running with the hare and hunting with 
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      the hound', or better still, is it not a classic case of /�� ��� ��6�	 ? 

Sir, the world coalition thinks, let us make the thief in charge of the police 
station, and the problem will be solved. When this was proposed, the other 
day, the hon. Minister of External Affairs told us that we have told our 
friends, "Good luck for you because we know the fate of your decision, for 
those, whom you are relying upon, are the breeding grounds of terrorism." 
This enterprise is a part of a wider corporation of holy war and events have, 
time and again proved, that Pakistan is both the birthplace as well as the 
breeding ground for this anti-civilisational terror. Sir, as Pranabda pointed 
out, we have stringent legislative measures for tackling this menace within 
the country in the form of POTA. But I find that to be a little irrelevant 
because we are dealing here with the enemy directly. It is true, and I must 
express my thanks to Pranabda, when he said that most of the political 
parties are ready to support the Government on any action that the 
Government would take. However, we must realise that whatever we do, 

we will have to fight on our own. The  HI�8& J�I��  #�K�: �0
 6 ������0
� 

is more true than anywhere else. But, Sir, recent history has shown that 
whenever the security and integrity of this country was under challenge, the 
people all over the country have risen as one man; this was seen in 1962, 
1965, 1971 and, recently, in 1998-99, and we have full confidence that the 
people will stand as one man. People are ready for any sacrifices if the 
challenge is met once and for all. I find that there should be three elements 
in our response which we should ponder over, ponder over early and act. 
The first element is that, diplomatically now, with all the evidence that we 
have, let us isolate Pakistan -- the process of which started two years ago - 
in the international world at all international fora -India being a part of the 
wider civilisational challenge to the narrow, sectarian, terrorist attitude 
which is represented by Pakistan. And let us talk to Pakistan in the 
language it understands, in words as well as in deeds. Soon, we will have to 
tell the World Coalition against Terrorism that the terrorism which we are 
experiencing, the terrorism which is manifesting itself in several countries, 
including Pakistan itself, has to be met squarely, and there, the World 
Coalition cannot be ambiguous but will have to be on the side of the right. 
Sir, there, probably, the time has come for us to tell them in the words of 
Veer Savarkar that we are going to fight this menace of terrorism, to end it 
once and for all. We should say, "If you come, along with you; if you do 
not, without you; but if you oppose, in spite of you, we are going to 
continue our action with vigour, with determination, and with finality, so 
that this country will be free from this menace of terrorism once 
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and for all. We will eradicate it from our soil." Sir, this resolve, represented 
by the discussion in both the Houses, will strengthen the hands of the 
Government and, I believe, this country will respond properly to this 
menace which is there not only in this country, but in the entire human 
civilisation. 
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# ��'�6 � �� ���� ��  �	�, ��
3-�_
"� 
# �� 
�$%� 6��6�C ����� ��  �	�, � �� �C6 
�*�r ��ह� �� �ह�, ह
 ह� 6D  
����� �" 
�� ��  ��� ह  &  

 
  !��'�2�k 
ह���, �ह �[� �ह; ���� �� ,� �� घ���.4 ��  �"%� 

����1�� ह  & ����1�� �� ���� �ह	� 6S> 1988-89 
# �� ह
��� �_
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# ��� 
# �� 
�ह[	 ��� ?�, !� 6D  �ह�4 
��x	��
#� 
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�"�� �" 6�ह �� ह�� ह , ह
�� !��� 6ह�4 �� ���� �� �ह� 
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��8 ������" ह , �� % ������" �ह; ह  A� � !���  �
�F�� ��  �	� �� % ���� �� 
�ह� ह  & ��
3 �<=1)D� �� �<1�v<> ����� ���� ���� ���, ,��� �4�6�� � *0
 
�ह; ह��, �4� �ह; ह��, �=@� �� /"a ��4 ह� �8 & ह
��� ��
3-��_
"� 
# �� ��1
 ��  
�3 ��:
 ह  & �� � ��
3 
# ��	"�� �3 ��:
, �ह�4 
�� 6 (C+ ��6" ��  �	� 	�*+ �3 ��:
 
��"�� 40 �� 50 	�* 	�� ह� ��	 �� ?� A� ��_
"� 
# ह
��� �<6#/� �3 ��1� & 
6ह � ��%	� ��ह ��	 
# *0
 ह� ��� A� !��� ��_
"� 6�	� *0
 ह� ���, 	���� 
�� �
 �� �
 �� ,	���, �� ��6"�� ��
3 �/� ह�� ?�, 
�� 6 (C+ ��6" �" 6�ह 
�� �ह�4 �� 30,40 	�* ��V" ह� ��	 �� ?� A� ��
3 �" ,����
" �� ��_
"� �" 
,����
" '" �1��� ��" ?", �� �� �<1��> ����� !��� ���� ���� � �� 
�4�6�� �f ��� 
+ 
 
 A� �� ह
��� ��>�� ?� �� ��	"�� �3 ��1� ?�, ���+ �4� ह� ��� & D�� ,���  ���� 
# 
������ ��/#�� �� �4�6�� �4� �ह; ह� �ह� ह  � �
 �� �
 �<1��> ����� !7� 	#, �
 
�� �
 ,����
" � O	���� ह��" & !���  �	� ��8 //^ �ह; ह�8 ह  & ��_
"� 
# ��� 
�3 ��:
 �4� ह  � �@������6 ,4<1)" �" �'" ����� �� �� �", ���" �� //^ �" & 
��_
"� 
# L3 � ,4<1)" �/" ?", 6ह '" �	��	�,���� A� �	��	�,���� ��  /D�� 
# 
*0
 ह� �8 & �� ह
 �ह�4  �
����� �� ��� *�� ह , ह
  
 

251 



RAJYA SABHA [17th May, 2002] 

����� �� ��� *�� ह , ह
 �1)��	�� �� ��� *�� ह  A� �� ��_
"� 6�	� ��� ह , 
!�ह# ह
 6ह; �� J� � ��� ह  & D�� ह
�� ��/� �� ��
3-��_
"� � �ह	� ह" *0
 ह� 
��� ह , �ह �� WI� �/" ह ,,��� '" *0
 �� �# & ,��� D�� ,���D� ह��� ? �� 
�
 
/"�# ,4�� ��	���< ह� & ��_
"� 
# *�	" �
	"�#�; ह , �� �W�� �� ��<>� � ह  ह", 
	���� !�
# �< �ह ह� ��" ह , ��� ,����
" �4 <"�� *��� ह� & ��6�r ह�, ��"�" 
ह�, ��,��	��
#� ह�, � �� /"�# ��������ह ह�" ह , �
	"�#�" ,�J1��< ������ ��  
�	� A� �J� �����" 	�� !� �J /	� ��� ह� & 
� ��*� 
# ��-"� �6�	 
���"� 

4V" �" �� �3%�� /�ह� ह3 4  

First, is it not true that there is an over-dependence on the US? Why 
can't the Government tell Parliament what transpires between the 
Government of India and the United States? 

Second, I would like to ask the hon. Minister, who actually is 
looking after the Kashmir affairs? Is it the PMO or the Defence Ministry or 
the Home Ministry? As a matter of fact, nobody is looking after Jammu & 
Kashmir. 

Third, does any coordination exist between the Prime Minister's 
office, the Defence Minister's office and the Home Minister's office regarding 
Kashmir? Is there not an immediate need to set up a coordination committee 
so that the Government can speak in one voice - as my esteemed colleague, 
Shri Pranab Mukherjee, has said? 

Fourth, does any coordination exist, at all, between the Centre and 

the State Government of Jammu & Kashmir? 

Fifth, General Musharraf, in his speech of 12th January, had said that 
he would take serious action against terrorist organisations operating in 
Kashmir from Pakistan. Did our Prime Minister talk to Geheral Musharraf 
after that? If not, would the hon. Prime Minister talk to him, at least, now, 
after the Jammu incident, to remind him of his speech of 12th January? 

Sixth, what happened to the list of 20 militants that the Government 
of India had submitted to the Government of Pakistan? If you will not 
negotiate with Pakistan to get them back, and if Pakistan will not hand over 
them without negotiations, how are you going to get them back? 

Seventh, the Union Ministers have been going to Jammu & Kashmir 
from time to time. Of course, unfortunately, mostly whenever there had been 
major incidents like which took place day before yesterday, there had been a 
lot of announcements and commitments to the State Government 
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and to the people of Jammu & Kashmir, and conveniently forgetting these 
after getting back to Delhi. Don't you think that there is an immediate need to 
set up an implementation committee to take follow up action on decisions 
taken and announcements made by the Government of India? 

Eighth, what steps are the Government of India and the State 
Government taking so that such incidents do not occur again and again? 

Ninth, and last, what steps the Government of India are taking to 
rush extra forces to prevent occurrence of such incidents in future? Thank 
you very much. 

DR. V. MAITREYAN (Tamil Nadu): Mr. Vice Chairman, Sir, the 
horrendous and barbaric attack on an army camp, and on tourists, near 
Jammu on 14th May, 2002, has to be condemned by one and all, in the 
strongest way possible. On behalf of my Party, and on behalf of the people of 
Tamil Nadu, I offer my heartfelt condolences to the members of the bereaved 
families. The identification of the three terrorists, who were killed, as 
Pakistani nationals, only confirms the role of Pakistan. Pakistan has been 
brazenly waging a proxy-war on India by promoting cross-border terrorism. 

After the September 11, 2001, attack on the World Trade Centre in 
USA, there was a global initiative to fight terrorism. But Pakistan has been 
violating this initiative, with impunity. There was an attack on the State 
Assembly of Srinagar on October 1, 2001, in which 38 persons were killed, 
and 60 others injured. Then, there was the attack within the premises of 
Parliament House, New Delhi, on December 13, 2001. Then, there was the 
attack on the American Centre in Kolkatta on January 22, 2002. This was 
followed by the terrorists' attack on the Raghunath Temple in Jammu in 
April, 2002, and, now, there is this major onslaught at Kaluchak. 

During these eight months. India had taken several diplomatic 
initiatives. It had mobilised international opinion against Pak-sponsored 
cross-border terrorism. But Pakistan has been continuing its proxy-war 
against India, undeterred. There has been a continuation of such attacks since 
September 11, up till May 14, 2002. 

The USA has been suggesting a dialogue between India and Pakistan 
to defuse the tension. But the USA has conveniently ignored the fact that a 
dialogue cannot  be conducted at gunpoint, dialogue can be 
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based only on the implementation of a time-bound action programme by 
Pakistan against terrorism. The US Assistant Secretary of State for South 
Asia, Ms. Christina Rocca, had come to India to emphasise the need for a 
dialogue. By attacking our military camp right at the time when she was in 
India, Pakistan has clearly demonstrated its hand in fostering terrorism. 
Pakistan has proved it meaningless to continue to maintain diplomatic 
relations between the two countries, and has, in fact, made a mockery of the 
term 'Diplomatic Relations'. It is time for India to sever its diplomatic ties 
with Pakistan. And the Government of India should tell the U.S loudly and 
clearly, not to advise only India. 

During the past months, the Central Government's statements were 
bold, but, unfortunately, they are not matched with action. The Government 
of India cannot fight terror by just making fiery and sabre-rattling statements. 
Words should be matched with deeds. Now is the time for firm and deterrent 
action. A decision to retaliate and teach Pakistan a lesson of its lifetime, 
should be taken by the Centre. 

How long are we to allow violence to go on in Jammu and Kashmir? 
There is no point in going on sacrificing our brave soldiers by stationing them 
as sitting ducks in Kashmir. 

There is no need for us to convince others that the decades-long 
violence in Kashmir is being aided by Pakistan. It is high time the Central 
Government realises the truth that we can never have any cordial relationship 
with Pakistan. The Government should take the bold step of severing 
diplomatic ties with Pakistan, and launch a full-scale war against Pakistan. If 
the Government of India takes such a bold and timely decision, I am sure, the 
entire nation will be solidly behind it. 

As far as the fight against terrorism is concerned, my Party, and my 
leader, the Chief Minister of Tamil Nadu, Dr. Jayalalithaaji, will give our 
whole-hearted support to the Government. I am confident that not only my 
party, but the entire House, will back the Government on this. On the issue of 
curbing terrorism, the entire nation is one. 

SHRI C.P. THIRUNAVUKKARASU (Pondicherry): Mr. Vice-
Chairman, Sir, Pakistani militants entered India and caused the death of 31 
people, including 23 Army people, just like a typhoon entering a beautiful 
garden, damaging all the beautiful flowers, destroying tne plants and 
uprooting the 
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trees. Yes; the young, old, children, and elderly people have died in the 
massacre. Shri I.D. Swamy, the hon. Minister of State for Home, visited the 
place; Shri George Fernandes, the Minister of Defence, also visited the place; 
and, AICC President, Shrimati Sonia Gandhi, made a visit to that region and 
declared that her Party would extend all support to the NDA Government in 
eliminating the terrorist groups. Last year, our Parliament was attacked. We 
discussed the matter for a long time. Subsequently, we became silent. 
America just expressed its condolence. Today also, we have been discussing 
this matter for four hours now -- America has also condemned this-- but, 
ultimately, I don't know what decision the Government is going to take. 
Further, with great respect, I would submit that a mere condolence from 
America will not solve the problem. On Thursday, the US Ambassador, 
Robert Blackwill, called on Shri Advani and held a 40-minute discussion 
with him. He reiterated US's sympathy, saying, "I have come to meet Home 
Minister Advani today to echo these sentiments." We do not need any 
sentiments from America. Mr. Blackwill also restated US Assistant Secretary 
of State, Ms. Christina Rocca's view that "terrorism against India is as 
unacceptable - as if we are accepting it and it is unacceptable to them - as it is 
against America or any other country. " So, what we expect from America is 
that, it should issue a strict warning that this sort of terrorism should not be 
unleashed by any country, especially by Pakistan. The US Assistant Secretary 
of State, Christina Rocca's condemnation of the incident, during her 
interaction with our External Affairs Minister, and President George Bush's 
telephonic discussion with the Prime Minister, expressing shock over the 
incident, is not forceful enough to stop this kind of a carnage. The fact that 
this incident happened on the date of filing of a chargesheet in respect of the 
attack on Parliament, creates a suspicion in our mind that this is only a 
retaliation and a revenge by the people of Pakistan. Pakistan claims that this 
incident happened because of security lapse, but, on the other hand, Shri 
Farooq Abdullah, the Chief Minister of Kashmir, has denied the statement of 
Pakistan. He has categorically said that this incident happened because of the 
cross-border terrorism. The documents, the letters, that have been seized from 
the deceased, clearly prove that this incident was sponsored by Pakistan. 

Mr. Vice-Chairman, Sir, we do not expect a charitable advice from 
America. To prevent the cross-border terrorism by Pakistan, the United States 
of America must issue a strong and sincere warning to Pakistan. Merely 
issuing a statement will not solve the problem. We, the Indians, from 
Kanyakumari to the Himalayas, are ready to fight the situation.   Finally, 
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I would say that we, the DMK, are bound to obey any decision that is taken by 
the NDA.    Long back,    Pandit Jawaharlal Nehru declared a war, we, 
followed her; then, Shrimati Indira Gandhi declared a war, we followed him; I 
do not know what Shri Vajpayee is going to say, but whatever decision he 
takes, we are ready to follow him. Thank you. 
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# �� ह� �ह� ह , !� �� �� � �� 
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ह
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��� �¼ 
��x	��
#� ह� � 	�� �3%�� 	�� ह  �� ���� 	��+ �� �� A� 
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#� �ह� ��� ���I@6 �� /��" ह  & ��8 
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 �� �3�� ���, �� �3�" �4�� �� A� ���� ����"�� �	+ �� �� 
�'" '" ,� �ह �" �� �8 ह , ह
��� ����� �� ��? ���� ह  & 	���� �'" ��	�
 
��" ���� ��ह� �� �ह� �� �� 6ह�4 	��� �� ��
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 ह� ��� ह , 
!���   ��  �	� ���"-���" �� ��F� �ह; �/� ह  & ,��	� ����1�� �ह�4 ��  	��+ �� 
	�	/ ���� � ����:
 �" )�`�� ��  �	� ��	� 	�� ह  & ��� !� �� ���" �
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	� ह��, � �� 1� � 	� ��� ?�, 
�����	 ��  �
� �� �" ���� 6ह�4 �� ��" ?", ��_
"� ��#�	" �� �� � ह�� � 
�� �� ह
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ह���, ��� �� ��� ह�< ह�� 
ह , !� �� �'" ��8 �� % �ह; �ह� ह  & ��� 	���� �� �� �
��� ह� � �� �� �� 
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`ह��1�� �" ����� �� X�" �[� � ��� �� �� ह
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,4������	 ����	�� ��" ह�8, !�ह+�� ���� º< J� � �� ��T ���� ? �ह� ��� �� 
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W�� ��<>� ������:
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��" 
��" ��	 
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�� �ह; � �ह�, !� �� '" ����� ����" <�	� � ह
 �� 	�� 
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 !��'�2�k 
ह���, �� 
# ���� ���� ��/" ���" ह��" & �ह �� 
���" ह��", ,��� J �	 ����� ����" & ह
�� � �ह�, � �� ह
��� ���r 	"<� �� �ह� 
�� ह
�� ���� �� }I< ����> �� �*" ह , �<��@� ����  ��� ह  & �� �� 
��� '�8 �� 
�ह�4 
ह�'�� �� ��W ���� ?�, � 
� ���� /�ह3 4�� �� ���� �ह	� �ह���1��" 
�<Z	�
#� �[� ?� ? 6ह ?� '�6�� �" �� (C & �� ��=\(7� �� '�6�� �� (C �� �ह� �� 
��., �[�6+ �� �ह�4 �� �
, �ह D�� �� �ह� ह� ? ��8 �
-[� ����	+ & � E[��" 
�� �ह� �� �� D�+ �� �ह� ह , '�6� & !��� �6�� � ���� 
�	3
 ह  & � �"�� (C �� 
�6�� ���� �� �ह � ह
��� F
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ह���, 6ह �6�	 � /"�� D�+ ह� ��� ह  ? D�+�� ह
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��6� �� �� ह  & ,��" 6�ह �� �
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#� �� �� 
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,� �4'"� 
�
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��C>� � ���� ���� ह  & F��6�� &  

 
  . 
����& 	���
� (��ह��) : !��'�2�k �", 14 
8 �� ��
3 
# ��	3/� ��  
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# � ���+ ��  ���6�� ��  	��, 
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��+ ��  �� ��� �46���� 5�D  ��� ह3 4, ��? ह" "�+ 
�4�6����+ �� 0��	 
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�� ��� ��  ��
�� ह , ��J>  ����� ��  ��
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" SHR1 V.V. RAGHAVAN (Kerala): Mr. Vice-Chairman, Sir, the 
entire nation is deeply hurt and pained at the continuous dastardly attacks by 
terrorists on the peace-loving people of Jammu and Kashmir. 

(THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) IN THE CHAIR.)) 

Sir, as before, the nation stands united to tackle these terrorist 
attacks. The strength of India is the collective wisdom, the collective wHI 
power, of the people, and the deep-rooted democratic citadel of our country. 
Some sectarian utterances are harming the country's interests. Last night, I 
was stunned to hear some responsible organisation saying that our Armed 
Forces should be given the freedom to act in any way. Sir. we are proud of our 
Armed Forces. They are as committed, as we are, to our democratic set-up. I, 
therefore, urge upon the Treasury Benches to discipline their people, at least, 
at this juncture, and stop them from making 
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such utterances. This sectarian approach and these utterances are harmin'-the 
unity of our people and our efforts at tackling such serious problems. Sir, 
after the December 13 attack on Parliament, we, rightly, launched a 
diplomatic offensive and, generally, the world was with us in our battle 
against these terrorist attacks. But we failed to convince one of our strongest 
allies, the United States of America, on countering this cross-border terrorism 
waged by Pakistan. It is with the active support, in the form of money and 
weapons, from the United States of America that General Musharraf is doing 
this mischief. We should have openly told Mr. Bush that since he was giving 
all-out support to Mr. Musharraf, he should pressurise Gen. Musharraf to stop 
supporting these terrorist activities against our great nation. Even now, the 
soil of Pakistan is the centre of international terrorist activities. Unfortunately, 
the United States of America, which declared a global war against terrorism, 
is adopting an 'unpardonable approach' in the case of General Musharraf. 
Why? There is no convincing argument for that. Even now, when we have a 
very cordial relationship with America, when we have a strategic alliance with 
America, Gen. Musharraf is doing everything against us; he claims that it is a 
freedom struggle. People trained in Pakistan infiltrate through the border and 
commit all sorts of terrorist acts; and the American Secretary of State comes 
here, the Assistant Secretary of State comes here; they say something here; 
but when they go to Islamabad, they keep mum. Even after this latest incident 
on the I4m of this month, what has happened? The Assistant Secretary of State 
came here; she said something; then she went to Islamabad and she told them 
nothing; not a word was said against this dastardly act, involving the death of 
women and children of our defence personnel. So, with the help of the United 
States of America, Gen. Musharraf is doing all this mischief. Our diplomatic 
initiative is there; the world opinion is on our side; but the mighty, Mr. Bush, 
is giving all-out support to Mr. Musharraf. That link is the main cause of this 
situation. That link is the main cause of this situation. What should you do 
then? Put pressure on him. We are having a strategic alliance with America; 
American forces are in our soil; American Navy if around our sea, and before 
thinking of any other thing, you must put pressure on them. You should tell 
them, 'If you want friendship with India, you must discipline Mr. Musharraf." 
Unless you do that, how can you convince our people on this alliance with 
America? How can we justify that? Anybody can do double-talk. Double-talk 
is going on. We want some action from the United States; otherwise, it is not 
diplomatic... (Time-bell) I am concluding, Sir. It is not a question of 
diplomatic relationship with Pakistan. 
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It is not the case. The people of Pakistan are peace-loving people; the people of 
India are peace-loving people; the people of Kashmir are peace-loving people. 
They are not for war. The crucial point is, an all-out support, in terms of money 
- they have pumped millions and billions of dollars just a -month ago -- and 
other things, is being given just to help Mr. Musharraf, and M7r Musharraf is 
doing this mischief. We are talking about our close, strategic, alliance with the 
United States of America! The need of the hour is to tell Mr. Bush that if he 
needs friendship with India, then he should do something to stop Mr. Musharraf 
from doing this mischief. 

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Please 

conclude now. 

SHRI V.V. RAGHAVAN: I am concluding in a minute. Sir, in 
Kashmir, the most important task is to strengthen the political structure. As far 
as political unity of various sections is concerned, have faith in the people of 
Kashmir. They are very close to our heritage, our culture and our secular 
fabric. Win over them; win over their heart; win over their mind. The problem 
cannot be solved by war. War is no answer to the problems of India and 
Pakistan. Mr. Musharraf, the military General of Pakistan, should be 
disciplined. It can be done by America, provided we put pressure on it. The 
world coalition against terrorism is not acting now. Pakistan is the 
international centre of terrorist activities, and it is doing so unchecked. 

SHRI SHANKAR ROY CHOWDHURY (West Bengal): Sir, 
Kaluchak is the fifth in a serious of major incidents that have happened since 
October, and I would like to say that we should be prepared to expect more. 
We should be prepared for it because, in my view, the proxy war with 
Pakistan will not end. Neither will cross-border terrorism stop of its own 
accord, because Pakistan is determined to obtain its revenge for Bangladesh. It 
will not stop. India, therefore, has just two choices, as hon. Natwar Singhji has 
said; dialogue and conflict. The U.S. world coalition against terrorism, by all 
accounts, is only marginally relevant to us, and we must accept that. We 
should, of course, continue our dialogue with the international community. 
But we must also understand that the international community is indifferent to 
the problem of Jammu and Kashmir. They are not concerned, they are not 
bothered. Indeed, if there had not been the nuclear dimension to the Jammu 
and Kashmir problem or the Indo-Pak problem, they would have relegated it 
to the status of some small war going on in the Third World. So, we should 
not expect too much from the international community. 
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As far as asking the U.S. to exercise pressure on Pakistan is 
concerned, that is a very good idea, I don't think it will work out, but if we 
can talk to them, and do something, it is a bonus. I don't expect too much 
from them. 

The second alternative, of course, is a military conflict to resolve our 
problems and meet our demands, that is, stop cross-border terrorism and hand 
over twenty individuals on our terrorist list. But for that, we have to assess 
whether we have the military capabilities for such a punitive action, whether 
we can, like the U.S. entered Afghanistan in search of Osama Bin Laden and 
the Al Qaeda, or, whether Israel entered Jenin Nabulus and Bethlehem in 
search of the thirteen most wanted terrorists that were on their list. 
The Government will have to make up its mind after very careful assessment 
on this issue. So, what are the suggestions that I have? Firstly, our policy on 
Kashmir must be made very clear and that policy is that whatever solution 
finally evolves of the Kashmir problem, it shall have to be within the 
dimensions of the Indian Constitution. That is, sometimes, somewhat 
obliterated in the flood of dialogue that keeps occurring from time to time. 
For example, our hon. Prime Minister, whom I respect greatly, said that we 

are talking to the militants ,4����� �" Á��� That is not good enough. 

,4����� �" Á��� 	���� '�� ��  �4�6F�� ��  �4�� & That should have been 

made very clear. It may give people the wrong impression that we are prepared 
to talk on Kashmir, and an extra Constitutional solution also is acceptable to 
us. rt is not acceptable. That should be made very clear. 

Secondly, we have to win the war in Kashmir. I am calling it a war 
deliberately, because there is a war. We have to win the hearts and minds of 
the people in Kashmir. Now that is easier said than done. I think, we must be 
more realistic and go by the normal yardstick which prevails in these 
situations. In such situations, whether it is Kashmir or the North-East or 
outside India like Vietnam, Afghanistan or anywhere else; the thumb rule is, 
five per cent of the population is actively against you. Five per cent of the 
population are foreign. The balance ninety per cent will go to the side that 
wins. That should be our policy on Kashmir. We have to win the war in 
Kashmir. The moment we are on the winning side, as I think we are now, 
notwithstanding Kaluchak and Raghunath Mandir, the people of Kashmir will 
come to us, because they know that we are the winning side and they have 
nowhere else to go. That is important and we have to win the war in 
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Kashmir. That is something we can prosecute on our own, without having 
recourse to any international opinion or assistance. 

Nextly, the pattern of our operations in Kashmir wHI have to 
change. I do know, the people say that it is impossible to seal the border. 
Well, yes. People said so and I have said it. But that, I don't think, will hold 
good any longer, we have to seal the border. If we seal the border, it means, 
the pattern of deployment of our security forces, including our Army has to be 
restructured. That, the Government can discuss with the Armed Forces, with 
various agencies within the Government, that the pattern of deployment of the 
Armed Forces to seal the border and to intensify the fight against terrorism 
within Kashmir has to be restructured. 

Side by side, with this, it is not merely a military problem. You have 
to have a political dialogue. The elections that are coming up in Kashmir are 
good examples of this, because, please believe me, the successful elections in 
Kashmir are a determination of India's national will. They were so in 1996. 
They will be again, so, in 2002. Bections are, more or less, a strategic 
necessity for Kashmir and we have to ensure that they are properly carried 
out, because smooth conduct of elections shall be opposed by militants and 
the power that supports them from across the border. 

We have to have a programme of economic and administrative 
reforms in Kashmir. I know it is difficult to ensure the economic progress as 
well as administrative reforms in a State where insurgency and terrorism are 
taking place. It is difficult. But it has to be done. And there are ways of doing 
it. We have to modify the pattern, as I said, of our operations. We have to 
modify the way and the method of our administration. Economic reforms 
have to be carried out. This is an adjunct to the military operations to end the 
terrorism and militancy in Kashmir. We have to develop military capability. 
We have developed nuclear capability. That is very good. We have to further 
increase our conventional capability, which, I think, we are doing. But, I think, 
the Government must pay very serious attention to another capability, which, in 
this type of war, is more important than the nuclear capability, more important 
than the conventional capability and that, Mr. Vice-Chairman, Sir, is the sub-
conventional capability. The Government may look into this factor more 
closely than they have been doing earlier. When I say we develop military 
capability, I would put it before this august House, our capabilities have to be 
developed, notwithstanding the political fall out that has been afflicting this 
development from a series of scandals - from Bofors to Tehalka to CAG 
Report.  That 
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sort of a thing is a political battle. It will go on between us. But the political 
fall-out must not affect the decision-making process, which it is doing. And, 
to that extent, I do believe that all parties must restrain themselves when they 
discuss these issues. 
Finally, all I have to say is. we have suffered a lot from Pakistan and we have 
to pay it back, ����1�� �� ,��� ह
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6.00 P.M. 
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SHRI R.S. GAVAI (Maharashtra): Mr. Vice Chairman, Sir, at the 
outset, I would like to say that the dastardly attack by terrorists on civilians, 
on army personnel and their families on 14th May, 2002, in which several 
persons, including women and children were killed, is being condemned by 
myself and my party. Rather, it is a matter of great concern for every citizen 
of the country. Sir, I want to deal with the concept and ideology of Pakistan. 
It is known to the whole world that Pakistan has always considered the 
Partition of 1947 as incomplete. Pakistan has its own concept; it believes in a 
two-nation theory. So, that fact remains as it is. Since 1947, up till 2002, the 
concept and theory of Pakistan have not changed. 

Secondly, as earlier mentioned by an hon. Member, Pakistan is the 
birthplace of terrorism. Pakistan is the birthplace of uncivilized culture. So, 
how can you expect a civilized spirit to come from the Pakistan side? Only a 
terrorist spirit can arise from Pakistan. On this very background, my colleague 
has mentioned whatever happened since 1947, till date, i.e., up to 2002, and I 
don't want to go. into those and take the time of the House. 
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But the facts and figures provided by the Ministry of Home Affairs, in the 
Statement referred to in reply to Rajya Sabha Unstarred Question No. 2565 on 
17.4.2002, are: (a) "There have been inputs to indicate that the incidents of 
terrorism have shown an upward trend in 2001 compared to 2000 mainly due 
to an encouragement extended to terrorist groups from across the border. This 
has been particularly applicable to Pak-based terrorist groups operating in 
Jammu and Kashmir." This was the answer given by the Ministry of Home 
Affairs. "Then, in 1999, 3071 incidents took place and 821 civilians killed; in 
2000, 3074 incidents took place and 762 civilians died; in 2001, 4522 
incidents took place and 919 civilians died; and in 2002 (up to Feb), 520 
incidents took place and 111 civilians killed." 

Sir, as per the information given by the Ministry of Home Affairs in 
response to the Unstarred Question No. 7193, on the I4m May, 2002, in Lok 
Sabha was, "the number of personnel of Central Para Military Forces killed 
while fighting terrorists during the last three years is as follows: In the year 
1999, the number of BSF personnel killed, in India, was 80; while the number 
of BSF personnel killed in Jammu and Kashmir alone was 55; the number of 
CRPF personnel killed in India was 91; while the number of CRPF personnel 
killed in Jammu and Kashmir alone was 12; the number of ITBP personnel 
killed in the whole of India was 5, while in Jammur and Kashmir alone, it was 
5; the number of CISF personnel killed in the whole of India *as I, while in 
Jammu and Kashmir it was nil; the number of A.R. personnel killed in the 
whole of India was 12, white in Jammu and Kashmir it was nil. Therefore, a 
total of 189 personnel were killed in the whole of India, white 72 personnel 
were kilted in Jammu and Kashmir alone. Similarly, in the year 2000, the total 
number of personnel kilted in the whole of India was 192, and 103 personnel 
were kitted in Jammu and Kashmir alone. Then, in the year 2001, the total 
number of personnel kilted in the whole of India was 198, white 99 personnel 
were kBted in Jammu and Kashmir atone." Then, if you see the statement 
indicating reimbursement of security-related expenditure todifferent States, 
you will find that in    1999-2000 for Jammu and Kashmir, Rs.337.82 crores 
were released; in 2000-2001 Rs.36330 crores were released; in 2001-2002, 
Rs.338.42 crores were released. 

Mr. Vice-Chairman, Sir, the idea behind giving all these figures is 
that I want to exhibit the gravity of the problem. -As you see, an expenditure 
of thousands of crores has been incurred and hundreds of lives of civilians 
and para-military forces have been lost.      So, I want to exhibit 
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the gravity of the situation. The gravity of the war like situation can be 
gauzed from the fact that from 1990 to December 2000. 35250 weapons of 
various caliber, 3.29 million rounds and huge volumes of explosive devices to 
the tune of Rs. 1,30,429/- were seized. It indicates the seriousness of the 
problem. The barbaric attack on an army camp near Jammu occurred during 
the visit of the US Assistant Secretary of State, Ms. Christina Rocca. Sir, I 
have already mentioned about the philosophy of Pakistan. Now, what is the 
reaction of the Indians? The reaction is that they do not believe in Rocca's 
visit, neither in diplomacy nor in any negotiations to solve the problem of 
cross-border terrorism. Sir. it is good, it is befitting the culture of India, ft is 
because of our culture that we have tolerated so much. But, now, it goes 
beyond our tolerance. Despite cur digesting the humiliations, the disaster is 
continuing. We still believe in our culture! One hon. Member said, "Pakistan 
does not know any other language; he knows only the language, the language 
which it understood." On an earlier occasion, the Prime Minister had said, - I 
do not want to misinterpret it; I took it in the proper spirit -- "Time is beyond 
tolerance. We should not tolerate it now." An indication in this regard was 
given by the earlier Chief of the Army Staff and the present Chief of the 
Army Staff to the Prime Minister that the situation was beyond tolerance. 

THE VICE-CHAIRMAN (SHRl SURESH PACHOURI): Please 
conclude now. 

SHRl R.S. GAVAI: Therefore, Sir, I would like to say here that the 
Government of India has an obligation to protect the life of its people and its 
territory, with or without America. The bona fides of America are not clear. 
Now, it is up to us to decide. Finally, I would like to say that the whole nation 
will be one and united to maintain the unity and integrity of India.   Thank 
you, Sir. 

THE VICE-CHAIRMAN (SHRl SURESH PACHOURI): Shri 
Harendra Malk; not present.  Shri Kapii Sibal.   Please be brief. 

SHRl KAPIL SIBAL (Bihar): Mr. Vice-Chairman. Sir, I shall be 
very brief. I know that my time is almost over, even before I start. So, I shall 
be very, very brief. I will just flag a few points. Mr. Vice-Chairman, Sir, my 
good friend, General Shankar Roy Chowdhury, has just mentioned that this 
incident at Kaluchak is not going to be the last incident, and while he was 
speaking, I heard the news that another incident has taken place in Srinagar, 
where one person has been killed and more than twelve have 
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been injured. I am sure, the Government will give more details about it. I have 
listened with rapt attention to my colleagues in this House, and it is not 
necessary for us to repeat and keep on repeating that the country will stand 
together in this hour of need. I do not think any political party, any 
responsible citizen, will not support the Government in whatever steps it 
takes. But what has worried me, over the years, is that we have no national 
policy on terrorism. I remember, Advaniji started his incarnation as a Minister 
by talking about a 'hot pursuit'. From hot pursuit it changed to a pro-active 
policy and then to a re-active policy; and, now, we have reached a stage of a 
completely inactive policy. It is time the Government tells us if. They have a 
policy to comba terrorism. When Advaniji was in the Opposition, I remember 
his very famous words, and I will repeat them. He said, "What is needed is 
political will to stamp out terrorism." I remember his very, very eloquent 
words, 'What is needed is political will to stamp out terrorism.'   This 
Government came to power in 1998.   Now, we are in 2002. 

We want to know from the Government where is the political will? 
Have you shown any political will in the past four years to stamp our 
terrorism? That is the second point that I wanted to make. The third point that 
I want to make is about what happened on 14th of May. That is very 
interesting. Some answer must come from the Government. On the 14th of 
May, when terrorists alighted from the bus and killed seven passengers in the 
bus, they ran towards the camp, which was the area of the 196 Artilery Unit of 
the Army. They crossed over the boundary wall and then laid booby traps. 
They wired the surrounding area with booby-traps. Then, they entered the 
houses of various innocent families and Army Officers and killed twenty-
seven people at random. By the time help arrived, it was I0.30.a.m. The attack 
started at 6.20 a.m. and help arrived at 10.30 a.m. Facts may be wrong, facts 
may be incorrect. I do not know. Therefore, the Government must explain 
about the time factor involved. All this information I got from newspaper 
reports. 

The fourth point I want to mention is that we, as a nation, are in very 
peculiar position. I remember in Burkino Faso, when Narasimha Raoji was 
the Prime Minister, he had made a statement on Jammu and Kashmir. Let me 
quote him. He said, "We cannot, therefore, be mute the spectators to their 
sufferings." He was talking about the sufferings of the people of Jammu and 
Kashmir. This was on 4th November, 1995. Now, we are in 2002 and the same 
language is being stated. I do not want to blame any political party. Now, the 
pharse we are using is: "We are running out of patience."   It is the same 
pharse.   "How long will we be mute spectators?" 
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was said in November 1995. "We are running out of patience", was stated in 
October, when there was an attack on the Assembly. Then came the attack on 
Parliament was on 13th December. Then there was an attack on 14th May. 
Today, there has been another attack. It seems to me that this pharse that we 
are running out of patience has been made into a policy statement by the 
Government. It is no lonver a genuine reaction to a situation in which we wish 
to do something. This has became some sort of a policy statement. We are 
stating to the world that we are running out of patience. _ 

The fifth point that I wish to make is that we have very little choice. 
Are we fighting a so-called war against terrorism.? The fact of the matter is 
that it is the terrorism that is fighting this war against us, When a President of 
a neighbouring country says that, "Kashmir runs in our veins; that we will 
support it politically, morally and diplomatically. We will not support any 
terrorist organisation in Kashmir. He said that on 12th January. What have you 
found? You have found from the evidence that is in your possession that these 
people came from Pakistan, bought biscuits and chocolates. You have the 
names of all these things and the places from where they have bought these 
things. It has been published in newpapers. The fact of the matter is that 
Pakistan and the United States are fighting a war against terrorism. This is 
what the United States says. There are American troops present in the various 
camps in Pakistan. Then there are US forces on the Pakistan-Afghanistan 
border. We cannot have all-out was against Pakistan, because we cannot 
jeopardize the interests of a friend of ours. What is this war-cry we are talking 
about? We have a starategic alliance with the United States. The United States 
has a strategic alliance with Pakistan. There is an inherent conflict between 
the two. Whereas we are a part of the international coalition fighting 
terrorism, they are not part of coalition with us fighting terrorism in Kashmir. 
We are part of the American coalition, America is not part of the Indian 
coalition. That is what creates the conflice. That is why Miss Rocca comes ... 
���	 �ह �� /	 �ह" ह  �� �W_�"�� �� ���� Just see what she said in her 
statement in India. She said, "Yes, this terrorism, we must fight against" 
"Terrorism is terrorism is terrorism", said Mr. Blackwill. "Terrorism is 
terrorism is terrorism", she repeated. What does she say when she goes to 
Pakistan? I will read the statement. It is very interesting. She said, "In a war 
against terrorism, the US has received good cooperation from India and 
wonderful cooperation from Pakistan." I am not talking on Party lines at all. 
This is the inherent conflict in the situation that India is faced with.   And if 
we are faced with 
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this inherent conflict till such time as America has done with Pakistan in 
whatever way that America wants, we cannot do away with Pakistan in the 
manner that we want. Therefore, we need a policy statement from the 
Government of India, which has not come in the last four years. It is very 
interesting, Mr. Vice-Chairman. I am just finishing. I will take a few minutes 
only. The other day, we said, "We do not recognise the Ambassador of 
Pakistan to India. We will not deal with him." What is he doing in India? He 
is still in India; he is still confabulating with everybody in India, in New 
Delhil He is doing all the activities that he was doing before. We have not 
even had the courage to make a statement that he shall be evicted from India. 
If we do not even have the courage to evict a person whom we no longer 
recognise, who is, in fact, confabulating and doing all the things that he used 
to do, where is that policy we are talking about? Of course, we are all united 
and we are going to be behind you. There is no question about it. But you 
must lead from the front. You must convince your partners. You send 
messages on a daily basis. In the next couple of weeks, Mr. Richard 
Armitage, the Under-Secretary of State, is coming. I think in the last 1-1 
l/2years, every week, we have had an American diplomat coming. And 
everytime, you explain to them. In fact, Advaniji said a wonderful thing. He 
said, "I want the 20 terrorists in India. I want to try them in India." When, in 
fact, his request was refused by stating that those 20 terrorists would not come 
to India, then, what did he say? It is very interesting. Advaniji scaled down 
his demand and said, "Please, at least give us the don, Dawood Ibrahim. 
Return him to India.."—I quote him--"as that would have an electrifying 
impact". Please do something that will have an electrifying effect. That is why 
I said the other day, "You people are NATO-No Action, Talk Only". That is 
what you arel It is time for you, before you take action, to think. Don't jump 
without thinking, as you did in Lahore, as you did in Agra. Without any plan 
of action, you went in and embraced those who were stabbing you in the back. 
(Interruption). Please have a policy. We will support you in whatever way we 
want. But before you act, think, as you have never done in the last four years. 
Thank you very much. 

SHRI B.P. SINGHAL (Uttar Pradesh): I thank you, Sir, for giving 

me this opportunity. The debate was started by hon. Member, Shri Pranab 

Mukherjee. He said, "We are not here to score debatable points." I do not 

think any of the Congress speakers have done anything but trying to score 

debatable points. It is unfortunate. 
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SHRI NILOTPAL BASU: 'Debating' point. 

SHRI B.P. SINGHAL: Other speakers have also spoken. Ram 
Gopalji has spoken. Others have spoken from the Opposition. They came up 
with very fruitful suggestions as to what should be done. Anyway, that is not 
the point. 

The point I want to make is, in the international arena, the law of the 
jungle still prevails, no matter how civilised the countries may have become. 
Might is right and that is what is the law in the international area. And the 
earlier we understand it, the better for us. We need to tell the US certain 
things. No.1: "Please stop all officers of the State Department to visit India. 
Each visit means a catastrophe here. We do not want them at all.   Let them 
stay back." 

The second thing that we need to tell America is: Each visit means a 
catastrophe. We do not want them at all. Let them stay there. The second 
thing that we need to ask America is, get out of Pakistan to enable us to move 
into our place, because till America is there, it will be a peculiar situation, and 
until America is asked to get out of Pakistan, we cannot move in. I want to 
communicate this as the sentiment of the House, and I hope the House is with 
me on this. 

The third thing-it was raised earlier also-we need to ask America is: 
"What about your third phase? When is' that going to come?" Shri Natwar 
Singh has put it very succinctly. We need to ask them all this because, I don't 
think, with the kind of sentiment prevailing in the House, that if there is 
anything that is stopping us, it is, perhaps, the American pressure on us, we 
can gain anything. 

So far as the nuclear threat is concerned, I do not know why we are 
scared of the nuclear threat. I have not heard anyone in Pakistan talking about 
a nuclear India! They do not seem to be afraid, but we are afraidl And they 
know jolly well that they might be able to destroy some strategic things and 
cause suffering to millions of lives here. But Pakistan, as a nation, will be 
demolished in the nuclear war; I am sure, they also know this fully well. We 
also need to ask America as to what has happened to the thousands of 
Talibans who were there in Pakistan. How many of them were killed? Only a 
handful! Where are the rest? What are they doing after bombing? Is there any 
news about them? Where are they? If they are not in Pakistan, they are going 
to make a beeline to Kashmir. Now, the snow is melting.   Let there be an 
alert.   I think it is time the leaders of all parties get 
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together, discuss what action is to be taken or if it is inaction, why there is this 
inaction, and what needs to be done. The entire political spectrum in this 
country has to come together before any action is taken. Of course, when the 
action is taken, they will all rally behind; there is no doubt about that. 

In the end, I can only say that the response, whenever such events 
take place, of both the Opposition and the media is baffling to me. They 
immediately start running down the Government. They do not bother what 
kind of message goes.abroad by such an attitude. It does not matter if I cut my 
nose to spite the enemyl That was the kind of attitude, and that was the kind 
of thing I saw when Mr. Pranab Mukherjee was speaking, when Mr. Ghulam 
Nabi Azad was speaking, and when Mr. Kapil Sibal was speaking. Only Mr. 
Natwar Singh was, like a matured person, giving very positive ideas. But the 
speeches of rest of the Members might have pleased those who send 
marauders into the Valley. They are not meant to boost the social morale of 
the people or the morale of the Armed Forces. They were condemning the 
Armed Forces, that the terrorists could enter the precincts or the places where 
the families were living shows a lapse on the part of the Army!   But that does 
not seem to bother them. 

In the end, I would like to say that when we launch out, we have to 
be very clear about our objectives; whatever we launch out for, whether it is 
the destruction of the centre of terrorism, whether it is to ensure a free and fair 
election, I think, stopping of the cross border terrorism and any threat from 
outside is a pre-requisite. 
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��" �6_6��"�� 1?��� ह�, 	���� �� 6ह 
�6_6�"�� �3�" �a� � �ह" ह  & 
ह���, ह
 �'" ���� ह� �� �4��" �� �� 
$%� 
� �� ह�� ह , !� ��  �4* 
# घ���� �� !�� �� �� �4�3� �� �ह; 
���, !�" ���� �� 
�4�� ��
��+ �" !�� �4�6����+ �" `ह�� ���>6��ह�+ �� '�� ��  �ह��4Y�� 
��4�-��� 	�� ����� `/��� 	 ह  A� ह
 ��8 `ह��0
� ���>6�ह" ��#, ,� �� 
�� �ह ��� �6/�� �� �ह� ह  & !��'�2�k 
ह���, �� ��� �ह �� 
�{"'� 	�� 
��� 
# `ह�� J 	� �ह� ह , !� �� �ह ��� `/� ह , 	���� ����1 �� �� �� 71 �" 
	9�8 
# '�� ��  ��? ������ ���" �� ह�	 ��*" ह , !�� 6ह ��� ह��" A� !�� 
�� ह��� �� ��� 6ह '�� �� ������ ������� � !� �" D�� ह�	 ह��" ? �� 
3-
��_ 
"� ��  	�� /��� �" �ह '�� �� ��'�� �4� ह��� ��  ���C ...& ����1 �� �� 
�4�6����+ �� �ह��� 	��� �9 �ह� ह  & !�� '�� �� ������ �� ��
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ह���	 �ह; ह  A� �� 
3-�_ 
"� 
# �4�6��" ,��	� '�� �ह� ह� �� �� 
3-�_ 
"� ��  
������ '�� ��  ��? /��� �" �ह ��9� ह�� ह� & ,� �� 
3-�_ 
"� ��  ������+ �" 
�हJ�� ���� '�� ����� �� ����06 ह , ,� ��� �� �[�6 ह  & 6ह�4 �� �ह"� ह�� ह , 
ह
 !� 	��+ ��, !� �ह"�+ �� �-� �
� ��� ह� &  

!��'�2�k 
ह���, 
� �
-�� ह3 4 �� 14 
8 �" घ��� �� �ह �� �� 

���"� ��� 
# //^ ह� �ह" ह�, !� �� ह
��" �����, '�� ����� �� ����", 6ह 
��/-�
- �� �$%� ����" & �� �� A� �ह� ह�� 
� ���" �� �
�Z �T4 �� & 
ह
�� �ह� '��" `ह�� ��*" ह , ह
��" �"
�.4 �� /��+ �J �4� ?� & �� ��J>  
����1 �� �" �"
� �� ह" �ह;, �I?> 81� 
# ��� ह� �� !F� '" �4� ह , �� ��e? 

# ��� ह� � !F� '" �4� ह  & ह
# ���" �"
�.4 �� /[��" �*�" ह��" A� �ह '" 
��*�� ह��� �� ह
 !� ���+ �� � ���� ���4 �=@� �4�6����+ �� �
�Z ���� ��  
�	� ह
# ��/�� ह��� & :���� � �ह� ह�� �4 
# 
� 
���"� �F�� 
4V" �" 6�����" �" 
��  ����+ A� 
���"� ��ह 
4V" �" ��  ����+ ��  �	� !��� �F�8 ��� ह3 4, ��'��
�� 
��� ह3 4 & F��6�� & 

SHRI EKANATH K. THAKUR (Maharashtra): Sir, thank you for 
giving me this opportunity. At the outset, I join the House in wholeheartedly 
condemning this dastardly attack on mother India and its children. Sir, 
whenever there is a crisis, we, as a nation, have always shown that we are 
together, and we act as one nation. We have always followed the tradition of 
64� �4/�'�� �� and, I am sure that in the days to come, in this period of 
crisis, we will always remember this that we have to act as one, we have to act 
with the philosophy of “6�4 �4/�'�� �� “ &  

Sir, my party's position is very well known throughout India. We 
have always been saying that a befitting reply, a resounding reply, a crippling 
blow, to Pakistan has long been overdue. That has been the stated position of 
my party, and I repeat it here today, that we are anxious to see that the 
atrocities perpetrated against innocent Indians are, in a way, avenged. Many 
have spoken about the past events. I am not going to recount them. I am also 
not going to take the time of the House by giving the suggestions that have 
been given by others. I have only two observations to make. One is a request 
to the Government. Whenever, at a time like this, people speak with divisive 
voices, we have to be very alert. Sir, in any war situation, there are two major 
groups. There is a group of hawks, which wants war. There is a group of 
doves, which wants you to go slow, act coolly, act in a calculated manner, and 
so on and so forth. I have no quarrel with the doves and hawks. But I have a 
quarrel with the peacocks. When you go in for a war, they are going to say, 
you hurriedly went into the war; and when you do not go in for a war, the 
peacocks are 
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going to say that you were a weak Government, you did not know how to 
take action, you did not know how to retaliate.I personally want to say here 
that we have every faith in the Vajpayee Government, and I am sure, the 
patience that this Government has shown is the patience of the strong, and not 
the patience of the weak. Sir, I am sure, the country is going to see some 
action in the next few days whatever has been happening to this country -- 
Mother India has been wounded time and again by Pakistan -- we cannot be 
supine spectators of this any longer. I want to make one suggestion. �[� 
����T ह , �[� ��� �� ह�, !���  ���� 
# 
� ��	�� �ह; /�ह� & �ह ����T A� ��� 
��, ��x	��
#��" 6<> ह  �� �ह; ह , 
� �ह; ����, 
� ��� ��1� ह34 & 
� ���� �ह 
���� /�ह� ह3 4 �� �� 
ह���() 
# ह
��" ��f� /�� ��	 � �6�>
#� �ह" � ���� 
��ह� 7���� �� �ह	� �6�>� �� �ह� ह��� A� �_
"�" 	��+ ��  �	� ����� ��	 
,41�"����� 
# ���6N�� ����� & ��� ���� �ह '" ह� �ह� ?� ह
��" ���r 
#, ह
��� 

ह���() 
#, �� ह
 ����� ��	 ,41�"����� 
# A� ��v� 
# �_
"�" 	��+ ��  �	�, 
/�ह� 6ह �ह��3 ह� �� 
��	
�� ह�, !� 	��+ ��  �	� ���6N�� �*�� /�ह� ?� & �ह�4 
,� �4�� 
# �� ह�� �'" ��1�, �� ��� ��  ���" 1��c� �� ह�, ���"-���" ����� 
�" .� �� ���� �_
"�" '�,�+ �� *�� ��	#, ह
��� ����  ��	�� �� �� % �ह; ह��� & 
D�� ह
 ���"-���" �6�>
#� �� ��	 ��� ह� �� �_
"�" ��6�.4 A� ��6��+ ��  
�	� ह
��� ह��� 1��� 
# 5 ����� ��a6N�� ह��� & in educational institutions and 
jobs. Are you really going to do that for the Kashmiris? Or are you only going 
to give them some small amounts and bargain on the basis of whatever you 
are doling out in charity? They are begging here and we are doling out! What 
is this happening? We should show to the world that we love Kashmir, we 
love the Kashmiris, and Kashmir is united, for ever, with India, and they have 
a right in every part of India. Through article 370 of our Constitution, we 
have given them special rights. We should give them further special rights. 
One such right is, there should be five per cent reservation in higher 
education and jobs for the Kashmiris all over India. This is my suggestion, 
Sir. I request the House to consider this. Then only we can win the economic 
war in Kashmir. The State Government cannot create opportunities for the 
young people, for the younger generation, in the next five - ten years. So, for 
the next five - ten years, India must stand by Kashmir. Then, of course, 
Kashmir will become strong that they will no longer require your financial 
support. Thank you very much for giving me this opportunity. 

�=ह ��"� (�" 	�	 �� (C �<6�C") : 
���6�, 
� �'" �	+ �� �'�� ��� 
���� /�ह� ह3 4, �'" ��1�+ �� �'�� ��� ���� /�ह� ह3 4 �� !�ह+�� �� �" ,� 
�ह� �� �� 16T� ���� ���� /��ह� ?�, 6 �� 16T� ���� & ��F��C: ह� �J �� 
�� '" 6D � ह�� ह  
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7.00 P.M. 

6ह ���" �� ��  �ह" �
��C ���� A� !��� 
'�� �*�� 6�	� �" �� �� �	 
�
��C ���� �" ����� ��� ह , �<��`�� Z6�4,� 1��� ��� ��� ह , 	���� �'"-
�'" X�" �ह� '" �4�� 
# ह�" ह , �� ��8 '" Z6�4,� 1��� �ह; ��� A� ����� 
�ह ह�" ह  �� �� �� % '" ���� ��� !��� ��� ��, �6_6 ��, ���� �
V+ �� A� 
���� �V�.4 �� �� ह" ��#� ���� ��� A� ,� ��� �" �ह� �� ह�8 ह , ��	3/� �" 
घ��� �� 	���, 6ह ,�" ���� �" �ह� ह  �� �����  \��� ,� ��� �� A� �3��� 
��� �� �ह ����� �" ह  �� �6_6 �� ���� ��� �� ह
 �4�6�� ��  ,� �4�� ��   
��6��C ��  �	� �� �4�@� ह� A� ���" �6S�+ �� ह
��� ��� 
# /�ह� ���� '" 
'�� 
ह+, ,� 
�
	� 
# ह

# ��8 
'�� �ह; ह , �� ��x���4 �� ह�, ���� ��� �� ह  A� 
�-� 
�6_6�� ह  �� ,� ��#� �� �� '" �����C�
 ह��� /��ह�, �
V+ ��  �	� A� �V�.4 
��  �	�, 6ह ह��� & ���" 
�V� 
# ह� ��� ह , ह��� A� ���" 
�V� 
# ,���  �F�� 
�� �� '" ��C>� ����� ��" ह , !��� ह��� &  

 
ह���, ,�" ���� �" �ह� 13 ������ ��  ��� ह�8 ?" & 13 ������ �� �� 
�4�� '6� �� ह
	� ह�� ?�, !���  ��� '" ,�" ���� �" �ह� ह�8 ?" & �� % 	+�+ �� 
� '" ,��� �aW ���� �� ���k� A� 5 �6=1? ह��" /��ह� ?", ���k� A� �$%" 
ह��" /��ह� ?", �� 	�� �4�� � �� घ�� ��, 	���� 
� 
��� ह3 4 �� 13 ������ ह
��� 
���k� �x
�+ ��  �	� �� 	 �
	��� �� �[�6 �� ��� ?�, ��� ��� !�ह+�� �� �ह� 
�9" )���<" �� �6I�< ���� 
# �J	� ��Z �" & ���?� 6� 5 �4�6��" �� AK-47 
A� ह�< g���ma �� 	�� ?�, 6� ��� �4�� '6� ��  '"� घ�� �� � !��� D�� 
��(���C�
 ह� ��� ?�, ,��" ह
 �@��� ��# � 
� ��ह� !7� ह  & X�" ह�	 
# 
`ह��1�� �� ���� ����"�� f�4/� /�
�� ��� D�+�� ���� ��  ���� �
�* ����"�� 
�	+ ��  ��� �ह; !�=1? ?� & 
ह���, ISI �� �� ��#� �ह�4 ��  ह�8-�
"�� 
# ?� 
A� !��� �4�� '6� ��  �� �
>F��" �� �ह ������" ��Z �� 	" ?" �� �4�� '6� 
��  '"� ���k� �" D�� =1?� ह  & !�ह# ���� ��� ?� �� �4�� '6� ��  '"� � 
watch and word ��  	�� ह�� ह� A� !���  ��� ���" ���� ��  �1V �ह; ह�� ह�, 6� 
��:�1V ह�� ह� & !���  ��� ह�?��� �ह; ह��, �ह ������" !� �4�6����+ �� ?" &  
 
 
ह���, �� �ह�4 !�" ���� �" �ह� ह�8 ह� & 6 �� 
� �4�� �� ������ ���I<> 
��* �ह� ?� � 
��� ���� �� ��%	� 4 ��	+ 
# 28 ��� !� ��� 
# �� ,� ��� 
# �� 
3-
�_ 
"� 
# घ�" ���" � ���" घ��� ��  �F�� �� �4�6�� �" //^ ह�8 ह  & �� ,� 
ह�e� 
# A� !� ह�e� 
# 2 �ह�# A� ह�8 ह�, ,�� �
	��� �ह 28 ��� ह� ����� & �ह 
��8 �16�'��6� �� �ह; ह  & 
ह���, 1998 
# �� �� 6�����" �" �F��
4V" ��� A� 
�� �� 
� ��ह 
4V�	� 
# �ह� ह3 4,
�-�� ��� ��8 �3%� ह  �� '�� ��  ��
�� A� ���" 
����� ��  ��
�� ���� �9" /��[" �[� �" ह , ���� �9� �4�� �[� �� ह  � 
� �ह� 
ह3 4 �� 6 �� � ��� �� �6���, ���� �9" /��[" ह , ��� 
# ��"�" ह , '�*
�" ह , A� 
,_�3 '" ह� 	���� �� �" =1?� 
# ��� ��8 
�-� �ह� �� ���� �9" /��[" �[� �" ह  
� 
� �ह �ह34�� �� �� ���� ���� �� 	�� 
��� ����  ��
�� �*� ह�, ,�ह# ��8 '" �$%" 
�����  
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ह���	 ���� /�ह��", �� 16��:� �� ����� 
# ��	��  /�ह��", 	���� �� � ह
 
WI� �I<>� � ���:
 �� ��� �ह; ���, � � �ह ��4'6 ह  &  

 
ह���, WI� �I<>� � ����:
 ���� �9" /��["  ह  & �ह WI� �I<>� � ���:
 
���� �ह	� �4��� �� ��T ह��, �J� �� 
3-�_ 
"�  
# �ह� 4/� A� �J� F"��-F"�� ��� ��  
A� '��+ 
# '"  J 	 ��� & �ह �� �ह" ह  �� WI� �I<>� � ���:
 �" ह
��� �9��" 
��:� �" �"� �0
�6_6�� �� !�'3 �ह; ह  & !��� ��
 ����� �� ह�� ह  & ��� 
��\ 
# "�-"� ��� !��" ����� ह�8 A� 1971 
# ,�" ���" �ह ����� ह�8 �� 
�3�%� 
 & !��" �@��� ?" �� !�ह# �� 
3-�_ 
"� �
	 �����, �� 
3-�_ 
"� � �
	� 
�ह;, �4�	� ��� '" ह�? �� ��� �ह� & �ह �� '4��� ����� ?",!���  93,000 � ��� 
ह
��� �4�" �� �� & ,���  ��� ��
	� �
-[� ह�� ?� & ,� ����� �� �ह �"� ��
" 
?" �� ��� ��\ �� � ह
 `ह��1�� �� 
����	� �ह; �� ���, ,��	� ���k ��\ �� 
��� & !� ���k ��\ ��  06 D�� ह+�� ? !���  06 ह+�� – घ��� 7, �4�6�� 
A�sabotage ,� 06+ ��  �F�� �� ���k ��\ /	�.4 A� 6ह /	 �ह� ह , 	�'� 2 
���+ �� /	 �ह� ह  A� ह
 a
"� �� !��� ��
�� ��� �ह� ह� & 
�-� ,� �� �� 
�ह��� ह  �� ,� 4 ��	+ 
# '�� ����� �� �3�" ����� �" �� �6_6 ��  	�� '" ,� 
�� �� ���# �� Pakistan has become a terrorist State. Terrorism has become a 

part of the State-policy 6� � ���:
 �� �
�� ��� ह�, 6� � ���1c� ��  �	� )�`�� �� �� 
/	�� ह�, 6� !�ह# ह�?��� ��� ह� & �� 6� � ���1c� �ह�4 �� ��8 �4�6��" ���>6�ह" 
����  	[��� 6ह�4 6��� ��� ह� � !��� ��C �
	" ह , ��� �
	� ह , � 	��#� 
�
	 ��� ह�, �9�-�9� 
��� �
	 ��� ह�, ���k� �
r �
	 ��� ह� 8�" �	�� ��%	� 
���+ 
# �� 1��� X�" �8 �� �� ,4������	 ���	��� ��#1� ������:
 ��� & 6� 
	�� �ह�� 	�� �� �� �� % 11 ����� �� �
����� 
# ह�� ह , !���  ���� 
# 16�'��6� 
T� �� ह
��� 2��� �� =�E ह  & 	���� ह
 ���� ��"� ��	�� ह� �� ह
��� 2��� 
�� 6	 ,� �� �� �ह; ह��� �� 11 ����� �� ��	� � �� �	�� ���, ����� � �� 
�	�� ��� & ह
 ,� �� �� �ह/���� 	�� ह� �� 11 ����� ��  ��� �4�6��  6�16 

# ���6	�,���� ��  �	�, <�
�W� �" ��  �	� �� '4��� �4�� ह  & 6ह �ह" �� '" ह�, 
!�� �
�Z ���� /��ह� & 
� !��" ������� �ह; ���� /�ह� ह3 4 & 	���� !���  ���� 
�9� ��F�����+ �� '" ,� �� �� �	 ����, 	���� �	 ����, ��86�� ��/" 
# � 
���� ह" ह  A� !�ह+�� �ह� �� ह
 /�ह#�� �� ���" �
1�� '" ह	 ह� & 
�-� 164� 
1
�C ह  �� 
� 6ह�4 �� ��� ?� � !�ह+�� �3%� �� �	�
� � 1� D�� ह  ����  �	�, � 
�ह�� 	�� �� �ह;, ह
�� !�ह+�� �_6��� ���� ह , 6/� ���� ह  �� ह
 �ह; ��#�� & 
ह
 ,� ���� 
# ह
��� �4���"	 �ह#, 	���� ह
��" 
���� �ह" �� ����1 �� '�� ��  
�� ���� �6 �� �ह; ��	��� & ��	3/� �" घ��� �" //^ ��� ह�� !�ह+�� �ह� �� 
'�� A� ����1 �� ,� ���+ ��  �4�4F� ��  ���� 
# ह
�� ��/�� /��ह� & 1947 �� 	���, 
�� �� ��� �� �a��" �
	" A� �a��" ��  ��?-��? '��  �� �6'��� '" ह�� A� 
�6'��� �� �F�� �ह �� �ह�4 �� 
��	
��+ �� �ह�
 ह� A� �ह�4 �� �ह���.4 �� 
�ह�
 ह� & ����1 �� �� ���� �� ,1	��
� ��:� घ��S ����, 	���� '�� �� ���� 
�� �� ��D��	� ��:� घ��S ���� A� '�� �� �ह� �� ह
 
�ह�" ��:� �" �@��� 
�� 16"��� �ह; ��� A� � ��#�� & ह
�� ��D��	��:
 ��  �F�� �� ���� 
��41�"�3�� ����� ह   & �ह���1�� ��  �� ��6�9� ?�, !� ��6�9+ 
# �ह���.4 �� 
�ह�
 ह  �� 
��	
��+ �� �ह�
  , �ह �F�� �ह; ?� & 6ह�4 ��  
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!��� �ह� ��� ?� �� �� ��6�9� �ह�4 �� �
	�� /�ह#, �ह�4 �� ���� /�ह#, 6ह�4 �� 
6ह ���4 & �� 
3-��_ 
"� ��  
ह���� �� ���� �� �6	4� �� �ह", �ह/� �� ��  �ह", 
����1 �� ��  �W
C ��  ��� �ह;, 	���� �� �ह ��C>� ���� �� ह
 '�� 
# ���� 
�� �6	"� ��� ह�, �6	� ��� ह�, �D�"< ��� ह�, !���  ��� '" '�� ��  �F�� 
4V" 
�� �ह� �� 
� ,� �6	� �� �3�" �ह �� � 16"��� �4 T��, �� �ह�4 ��  �� ����4����6 
�I�	���	 ���r ��  ह�, 6� !��� 
��� & ����	 ��4L� � �� 
���, ,�� ह" �ह;, 6ह�4 �" 
��41�"�3�� �����	" �� �� !��� ��(� ����, � ह
�� !��� ��(� 
��� & �ह ���� 
,�ह�� ह  & 	���� � �� 	��� ��  �� � ����1 �� �� ,� �� ��  ��? �
-[� 
�ह; ���� �� '�� ,� ���� �� ��� � �� ��� A� 6ह �6��F /	� �ह� & '�� �� 
�6��F �8 T�+ 
# ��� ह�� �ह� & `ह��1�� 
#, �8 ��@	" 
# �� '" ����� �ह", !� 
����� �" ह
��� �ह �"� �ह" ह  �� ��� �'" ����1 �� ��\ ��� ह , 	9�8 ��� 
ह , �4घS> ��� ह  � !��� ����� !U� ���� ���& 	���� ��F��C: ��� �� �ह 
A� ����1 �� �� �ह '" ,�
# ह  �� ह
 ���+ ��  �"/ 
# �
V� ह�, �[ह��> ह�, ��4� 
ह� & �ह �"� � �� �ह" ह , 	���� �ह" ह  A� ��� ����1 �� �� X�� �ह��� ह�� 
�� 6�����" �"  �" ����� ���� ��  ��� � !�ह+�� A� '" 	��" �ह	 �", �����  ���� 

# ���� ��8 ��/ �ह; ��� ?� & '�� �� �F�� 
4V" �� ��V� ����  	�ह[� ������ 
�6�� ��"J �� �� ���� ��  �	�, 	���� 6ह ��
 !�ह+�� ���� & !��� D�� ह
�� 
!U� �
	�, �ह �� 	�� ���� ह� & 
� ��%	� ���+ ��* �ह� ?� �� �� ...(5 �6F��)... 

SHRI KAPIL SIBAL: Sir, we have heard this several times. What is 
the Government's policy? 

�� �घ� �� �D�� : ���	 �", ��� 	"��� & ...(5 �6F�� ).... 

SHRI KAPIL SIBAL: No. I am not interrupting...{Interruptions)...I 
just want to know...{Interruptions)... 

SHRI SANGH PRIYA GAUTAM: Let him 
complete...(Interruptions)... 

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): Let him 

complete. 

SHRI KAPIL SIBAL: We would like to know what is the 
Government's policy? How will it deal with this particular problem that is 
now upon us?...(Interruptions)...If you can delineate that, if you can give us 
some indication, we will appreciate that. 

���	�1�!(�" ����� �/[�") : �'" �� !��� ����� & 

�� ���� ��L#� : 
��� ���� ह ,, not once, but several times earlier too. 

(Interruptions) 
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SHRI SWARAJ KAUSHAL (Haryana): Sir, so many people have 
died, so many debates have taken place. But how do you propose to deal with 
it? (Interruptions) 

  �� F�.F�.�ह�&������  : 
4V" �" �� �6�� � ��� �# & ...(5 �6F�� )...  

THE VICE-CHAIRMAN (SHRI SURESH PACHOURl): Mr. 
Minister, please continue. 

SHRI L.K. ADVANI: If that is what you want to hear... I heard the 
leader of the party who initiated the debate very carefully. He was very right 
when he said that he did not expect the Government to announce the policy 
and stra'egy here. He did not. He simply said, "You have to consider all the 
options; you have to weigh all the options, and then come to a very 
calculated decision."  (Interruptions) 

THE VICE-CHAIRMAN (SHRI SURESH PACHOURl): No 
interruptions please. 

SHRI L.K. ADVANI: I would say that Kaluchak is an important 
event, not because it is one of the terrorist incidents that has occurred, 
� 
!��� 
ह06�3C> ,��	� 
��� ह3 4, ,� ���� �� 
��� ह3 4 ��� ���� �� �� �z3 �� 
�� �"��� 
# ��#�	" �� ह
	� 
ह06�3C> ?�, �4'"� ?�, ��� ���� �� 13 ������ �� 
�4�� '6� �� ह
	� �ह� �4'"� ?�, !�" ���� �� ��	3/� �" घ��� �ह� �4'"� ,� 
���C �� ह  �� �� �6�� �"
� �� *9� ह�, !���  ���6��+ ��  	�� –��	�� ��" �a�� 
�" �� !� 	��+ ��  ��
 �f�� ����� �����  ���6�� ��  	�� �ह�4 �� ?� – !��� 
���� 
�� ����, ��*� this Government owes a duty to them, !� �3�" ��  
���C �� ह
�� �� MZ�4�  weigh ���� ह+�� & �� ह
��� /"J MJ  �
r 1��J 
�� �� ��6>���� ���� ���� ह , 6 �� ह" �ह; ���� ह  & 	���� ह�4, !�ह+�� '" �ह �ह� 
�� ��C>� � ��� �� ���� ह���, ����� �� ���� ह���, 
� �ह; �T4 �� & �ह 
16�'��6� �� ह  & ��C>� ��� ह�� ���" ��# �� �ह; ��" ह�, A� ���� k�' 
��� ���� �� �ह� ह , !� �� ��+ �� weigh ���� �9��� & X�� �ह; �� �ह; ���� 
�9��� & �� ��� ���k� �ह ��# �� 
� �ह�4 घ�SC� �T4 ��, �ह; �T4 �� & �� � ,��� 
���C ह  �� घ�SC��4 ���� �� ��F��� ह" �ह; ह & ��F��� ��� ���" �� ह  � 6ह 
����� �� Xa � ह�	 ह , ���
# ��C>� ��� ह�� �� ह
��� �
r 	"<�> ह�, �
r 
/"O� ह�, !��� ,4�� D�� ह��� A� ��� T� 
# घ�SC� ह��" – घ�SC� ह��" �� �ह; 
ह��" – ,� �� �� ��C>� '" �F�� 
4V" ह" ��#�� & ह� ��� ह  �� !��� �ह 	�� �� 
�ह�4 �� � =1?� �" �4'"��, ��� �" ���, ��� �� �4�@� �ह� ��� ह� A� �� 
'" ��C>� ह�, �� '" ��C>� ह�, �F�� 
4V" ��	"�6�� ��  
�2�
 �� ��() �� �����4 – 
,� �� �" �T� ह� & �ह '" ह� ��� ह  & ,��	� �� ��  ,� �6�� �� ��� 
��8 
�-�� �ह ���k� ��# �� 
� �'" ��e4  �� D�� ह���, 
� �ह; �� ��� It is not 
possible. Anyone can appreciate that ह�4, ,�� aT� �ह34�� �� �� ��� ��� �" 
��� �� ����1 �� ��  ���� 
# ��1�� ह  � ��� �" ��� �� A� ����� �� �ह �� 
��-�I@< 
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,4����_�	 ���	"�� ��#1� � ���:
 ह , ����" .� �� �ह� ���� �_6��� ह
�� 
'" ���� ��� ह�, !��� �ह�" ������ ह  & 6ह �ह�" ������ !� � '" �ह�4/" ह , ��8 ह  & 
6ह �ह�" ������ ��� ��� ह�� '" 
� �ह �ह34 �� ह
�� 	���� !� �
� '" �ह� – 
,� 6 
ह"�+ 
# '" –�� ह
 �4�6�� ��  e�� ��� �J	� ���� /�ह� ह� � 6ह 
���� �	�3� �� ह" /�ह� ह�, �3��� �" �ह��� �ह; /��ह� & 	���� ह
 �ह ���k� 
�T� ��� ?� �� �� �4�6�� �� ��0��ह� �� �ह� ह , �4�6��" ��� ���� ��
 
�� �ह� ह , !��� ,4����_�	 ���	"�� ��#1� � ���:
 ���" '" ���� �� �0�k �� 
��0�k �
?>� � �ह; ���� & ,� ���C ������ ह  & �� ��� !�
# �� ��8 �ह�-
�=_/
" ���+ �� – �� ,��J	)��� �
 ह� ��� ह  � �:��� ह�� ह , �ह� �_/�> 
ह�� ह  & A� ,���  ���, ����1 �� ��  ��� ��6>���� T� �� F
�" �# �� ��3D	"�� 
6�� '" ह� ��" ह  A� !� �� ��8 �
�� � ���- �� /"�# ����"�J�# � ह� A� �� 
�	"J �ह�4/�" ह� & ,���  ���C ��6>���� T� �� 
�-� �ह �ह�� �9� �� �ह�" 
������ ह  & ��*� � ����  ���� 6D 5� ह�, ����  ���� ���� ह� A� ,�
# ��8 
�4��ह �ह; ह  & �F�� 
4V" �" �� ��%	� ��	 �
����� ��� ?�, � !�ह+�� 6ह�4 �" 
��4g�� ��  ��
�� �ह� ?�.....�� �4�6��  X�� '"SC �4�� ह  �� �� �ह � �
-# 
�� ���" �3�" !��� ���� ����k �*��" & ह
�� 	�� ?� �� ���� 11 
�����,2001 ��  ��� `/� 
# �� % J�>  ���� & �� % ���6>� �6_6 ��  ���+ 
# ��� ह  
& ...(5 �6F�� ).. 

 
   �� ��� I�� #�� : ह
�� �ह �� ��8 ,��	� ...(5 �6F�� )... 

SHRI SANGH PRIYA GAUTAM:   Sir, this is not fair,   
(interruptions) Sir, kindly ask him to sit down, (interruptions) 

�� ��� I�� #�� : �� �� ��	 �ह� ह�, 6ह �<��� 
# <�	�� ��  �	�.... 

  
���	�1 �! (�" ����� �/[�" ) : �"	�0�	 �"...�"	�0�	 �".... 

  
�� ��� �= G4 H�&�4� : ���*�, �� �� % '" �ह# 	���� �6_6 '� 
# !��� 

��� ह  & �� ह" ��� ��  �4�� /�� ह6�8 �ह�a+ �� ह�8� � ह� ����, !� ह6�8 
�ह�a+ �� �
��,	 ��  T� 
# ���� ����  �4�6����+ \��� 6@<> )�< �#�� �� ह
	� 
����,�#���� �� ह
	� ���� A� ��4/ हa�� 	��+ �� 
� ���� ���
# �6_6 '� ��  
	�� ?�,�ह ��8 
�
3	" घ��� �ह; ह  & �ह �� �x�� Z6�,4� ह , atleast awareness ह�4, 
�ह aT� ह  �� ह��� ��� �� ��C>� ��� ह , 6ह ���" �3��� ��  e�� !���� ���� ��  
�	� �ह; ��� ह  & !���  �� ��@J ,4���1� ह�� ह�, �� !��� �
- 
# �� ह�, !���  
�F�� �� 6ह ��� ह & �J� '" �� ������ 
��� 5 �D  �", !��� ���C '" 
��� ���� & 
ह
 !��� ���" '" ���� �" �ह��� �0�k T� ��, �J�a�	 T� �� ����k ��� '" 
�ह; ?� A� � �� ��� ह� & �� '" '�� �� �����	 �� ��\ ���� �	-�3� �� �"� ह  
& �� � '�� ���� ��\ �"� ��� ह , 6ह ���� �	-�3� �� �"� ��� ह  A� 
�� '" ,���  e�� �6�� ��Z ��#�� � ���� �	-�3� �� ��#�� & ह�4 , ,�� aT� ह  
�� �� �
� X�� � ��� ह  �� �� �� 6	 �v�+ �� ��
 �ह; /	��� A� ����� ��C>� 
����" & ����� �� �ह	.4 �� �6/�� ����  ��C>� ����" & Z	�� , 
�,��, �I� �I�� 
���� ह� ��� ह� �� �� 	���� !�
# �� �" �ह �ह� A� ���� �� �� �ह 
�4�@� ��=_/ T� �� �ह� �ह��� ह���, ,�
#  
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�-� ��� '� '" �4��ह �ह; ह  & 
� �� ��� ���: �� �'" �� ����  �
?>� ��  �	� 
F��6�� ��� ह3 4 

                                                   ________ 

RESOLUTION CONDEMNING DASTARDLY ATTACK BY 
TERRORISTS AT KALUCHAK, JAMMU ON 14™ MAY, 2002 

THE VICE CHAIRMAN (SHRI SURESH PACHOURI): I now move 

the following Resolution: 

"This House strongly condemns the most dastardly attack at 
Kaluchak, Jammu on 14th May, 2002 by terrorists belonging to Lakshar-e-
Taiba and Jaish-e-Mohammad from across Pakistan and conveys its heartfelt 
sympathies to the bereaved families. 

We have consistently tried to build friendly relations with Pakistan 
through the mechanisms provided by Shimla Agreement and Lahore 
Declaration to solve all existing problems. But to our great disappointment, 
our efforts did not meet with the desired response from Pakistan. 

It is essential that the leaders of the world community take note of 
the continuing acts of terrorism encouraged by Pakistan so that united and 
effective action can be taken against the same. 

The House resolves to fight against such senseless acts of terrorism 
which are against humanity as a whole in a united and determined manner 
and declares this Nation's commitment to see an end to this menace." 

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI) : May I 
take it that this Resolution is adopted unanimously? 

HON. MEMBERS:   Yes. 

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI): The 

Resolution is adopted unanimously. 
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